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MOTION OF THANKS ON THE
PRESIDENT’S ADDRESS—continued.

Surr P. S. RAJAGOPAL NAIDU:
Sir, on the international side the
prestige of our country has grown
enormously. Our prestige in the
United Nations is the highest. It is
not because our country possesses
enormous arms or our country pos-
sesses enormous- striking power like
the United States of America or the
Soviet Russia, but it is that moral
power that our country possesses that
is responsible for this enormous in-
fluence which we have and also for
the enormous prestige which our
country has in the international field.
Sir, I need not say the part played
by our delegation in the United
Nations in sponsoring 16 nations for
admission to that august Assembly of
the United Nations. And one of those
16 countries was Portugal and our
delegation was responsible for admit-
ting this country also into the United
Nations. I do not know what was the
intention of our delegation in sup-
porting Portugal also to be a member
of the United Nations. Whatever it
be, what is it that this country has
done within a few days after this
country was admitted into that august
Assembly? That country immediate-
ly rushed to the International Court
of Justice at Hague and filed a com-
plaint against the very country which
was responsible for its induction into
the United Nations. Sir, whether
there are merits in Portugal going to
the World Court or not is a different
thing. Anyhow, the matter is sub
judice and I do not want to say any-
thing further than that.

Coming to the Goa issue, it is no
doubt true that this is one of the
issues which we have to tackle rather
carefully. No doubt, Goa is a very
small area in the map of our country,
but there are certain Powers which
everybody knows, are backing and
fomenting this small tiny portion of
Goa to remain as a foreign possession
in our country. It has been openly
said by no less a person than Mr.John
Foster Dulles that Goa is a province

" conspiracy.

of Portugal. I do not know what
prompted the Secretary of State of
the United States of America to say
that, but I do not think that the
entire American population is behind
that statement of Mr. Dulles. Sir, I
was there for some months I had
talks with some of the highest offi-
cials of the State Department and
with some members of the Pentagon
of the United States of America. They
were not of the view which Mr. Dulles
has expressed in that statement. That
this very country which in the 18th
century championed the liberation of
the people should come out with such
a statement is really surprising. The
leader of the Democratic Group in the
United States of America has imme-
diately come out denouncing this
statement by Mr. Dulles. So it may
be assumed that the entire American
public is not of this view, namely,
that Goa belongs to Portugal and that
Goa is a province of Portugal. What-
ever it might be, we have to tackle
this problem very carefully.

[Mr. Depyry CHAIRMAN in the Chair]

Portugal is backed by the NATO
Powers. We learn—I do not know
how far it is true—that air bases
are being built in Goa and that these
NATO Powers are behind the entire
Some hon. Member in
the other House has said that if it
cannot be settled by peaceful means,
it should be settled otherwise. I do
not go to that extent of saying that
it should be settled by any other
method. We have to settle this by
negotiation Of course, it may take
some time, but we have to wait with
patience and tolerance and it is only
time that will ultimately resolve this
wretched question of Goa.

Then I would like to allude briefly
to Pakistan with particular reference
to the Baghdad Pact. Baghdad Pact
is really a very dangerous pact so far
as we are concerned. We find that
certain Arab countries like Turkey,
Iraq, Iran and also England have join-
ed this Pact besides Pakistan and that
arms are being rushed to Pakistan
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under the terms of this Baghdad Pact.
It is, however, gratifying to see that
some of the leading Muslim countries
of the Middle East like Egypt and
Afghanistan have not become mem-
* bers of this Baghdad Pact. Whatever
it might be, it is really a dangerous
thing that a neighbouring country or
countries should be armed to the
teeth and we should remain as we
are, trying to preach peace and arbi-
tration. Some day or the other, they
will try to upset the balance of power
and we will be certainly in a very
disadvantageous position. I earnestly
hope that our Government is fully
aware of the danger of this Baghdad
Pact and of the neighbouring coun-
tries being armed. Sir, probably
yesterday’s event of Pakistani troops
occupying a tiny island on the Kutch
coast is a forerunner of the events
that are to follow. We have to care-
_ fully see through things. If Pakistan
is in a position to forcibly occupy a
small island which has been, even
according to Pakistan, recognised as
indian territory, it clearly shows that
her intentions are really mala fide,
and that we should be well on our
guard.

(Time bell rings.)

Sir, I will be failing in my duty
it I do not mention a few words
about this S.R.C. Anybody in our
country should feel ashamed and
should hang his head in shame at the
things that have happened in Bom-
bay. Rightly or wrongly, the S.R.C.
and also the high-power committee
appointed by the Congress have come
to the conclusion that Bombay should
be a Centrally administered area.
What does it matter whether a parti-
cular portion of the country belongs
to this State or the other? I do not
want, in the short time available to
me, to go into the merits or demerits
of the decision of the S.R.C. or of the
high-power committee. But what I
cannot understand is why there should
be so much of excitement in the
country and why plunder, arson, loot,
shooting and all that should have
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taken place because a certain decision
has been taken in this matter. I do
not think, Sir, that such things will
be repeated elsewhere in this country.
What is the urgent necessity for the
country to be divided on a linguistic
basis?

Mr. DEPUTY CHAIRMAN: It is
time.

SHrr P. S. RAJAGOPAL NAIDU:
Only two minutes, Sir. What is the
necessity for the country to be divided
on a linguistic basis? It may Dbe
taken up State by State and when
necessity arises. For instance, there
was an urgent necessity for Andhra
to be carved out and given for Telugu-
speakiig people. Likewise whenever
there is a necessity, whenever there

! ijs an agitation, the States can be

carved out and distributed on a lingu-
istic basis or otherwise, but to distri-
bute the country wholesale on a lingu-
istic basis would mean certainly giv-
ing room for more explosive situations

1o arise. We must see that such
things are avoided in our country, in
future. Thank you.

Dr. RADHA KUMUD MOOKERJI:
(Nominated): Sir, the President’s
Address to the joint session of both
Houses of Parliament, which is techni-
cally called in political parlance the
State of the Union Message, gives
Members of Parliament -valuable pri-
vilege to pass comments and obser-
vations on the various aspects of the
working of the Government for the
year. The procedure that I want to
follow will be to confine my remarks
to certain statements that are already
incorporated in the President's
Address. I do not think a Member is
justified in going beyond the subjects
that are referred to in the President’s
Address. So, following this procedure.
the first point to which I should like to
call the attention of the House is this.
At page 2, line 1, there is a reference to
the successful conelusion of an Indo-
Pakistan agreement as regards trans-
port, that is, rail traffic between India
and West Pakistan. I am sorry to say
that the demands of this traffic as
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{Dr. Radha Kumud Mookerji.]
between East Pakistan and West Ben-
gal have not been properly attended to
by the Government. I understand that
only some kind of goods service has
the ordinary- teaffig of p.YUl5mm~shesce
been restored. but I wish to plead for
the ordinary traffic of passengers be-
tween Calcutta and Darjeeling along
the routes part of which lies through
Pakistan. I wish that the Government
should treat these two questions affect-
ing East and West Pakistan with equal
consideration.

Now, I come to the greatest pro-
blem that is facing West Bengal at
the present moment, namely, the
exodus of population from East Paki-
stan. The President’s Address has
not given us any hope as to the satis-
factory settlement of this very knotty
problem. He has been pleased to say
that the State of West Bengal,
already heavily Dburdened, has to
shoulder this additional burden. And
he also hopes that the Pakistan Gov-
ernment will take appropriate mea-
sures to stop the exodus. I am afraid
that this raises questions of very
great gravity. I remember that it
was Sardar Vallabhbhai Patel of
revered memory who first stated when
he had to consider the problem of
this one-way traffic of the refugees
from East Bengal, when he was faced
with this problem—it was his clear
vision which foresaw the possibilities
of mischief in this one-way traffic—
that immigrants from East Pakistan
should not travel in the air, they
should come with land. As you know,
the basis of the Radcliffe Award,
partition between these two parts of
Bengal, was population, the number
of people to be accommodated in each
of the areas that emerged after the
partition. Now, my point is this.
Pakistan has driven away roughly 50
lakhs of Hindu population. Now, the
question is: Should they come away
empty handed or should they not
have any claim upon the land on the
basis of which this partition was
effected? I think that if the Govern-
ment of India takes up this point, the
district of Khulna should easily be

3

5

transferred to those Hindus who have
already left their home Province. Of
course, in settling this 1ssue, we may
still say that perhaps Khulna district
might form part of East Pakistan
Government, provided it is admini-
stered by Hindu officials who might
prcbably restore the conditions which
will render exodus no longer neces-
sary. So, this is one of the appropri-
ate measures to which I should like
to draw the attention of the Govern-
ment on the basis of Sardar Patel’s
statesmanlike declaration on this sub-
ject.

Now, West Bengal is really taced
with a very great and difficult pro-
blem. How to find space for the
accommodation of 50 lakhs of people
whose influx is continuing in an un-
ending stream? That, therefore, raises
the question of the reconsideration of
the boundaries as between West Ben-
gal and Bihar. I do not like to tread
on a delicate ground, but as I already
stated in this House, my prayer is
this. West Bengal has lost for the
cause of freedom 81 thousand square
miles of territory and is now reduced
to a third of her original size, namely,
only 30 thousand square miles. So.
I beg of the neighbouring States and
the Central Government to consider
whether our total claim, which
amounts to only about 10 thousand
square miles, cannot somehow be pro-
vided for the accommodation of this
unfortunate population who have been
sacrificed ultimately at the altar of
India’s freedom........... ;

JASPAT ROY KAPOOR
Why not have the

SHRI
(Uttar Pradesh):
whole of Bihar?

Dr. RADHA KUMUD MOOKERJI:
I am not so ambitious to think on
those lines, but I am only begging for
10 thousand square miles of territory
from the rest of India......

Surt AKBAR ALI KHAN (Hyder-
abad): Merger will solve the problem.

Surt JASPAT ROY KAPOOR: H
you have the whele of Bihar......
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Dr. RADHA KUMUD MOOKERJI: | fact, I do not think why we should

My suggestion was very limited in its
.character. You give a push towards
U. P. and annex the two districts of
Ghazipur and Ballia and U. P, could
give a push to Vindhya Pradesh and
in that way........

(Interruptions)

Surt H. P. SAKSENA (Uttar Pra-
desh): U. P’s doors are already open
for all Bengalis.

Surr H. C. MATHUR (Rajasthan):
Punjab starts pushing towards here.....

Dr. RADHA KUMUD MOOKERJI:
T want a clear answer. We have lost
‘81 thousand square miles; and for
-whom? And against that my claim
ds, please provide us with a minimum
space of 10 thousand square miles.
"However, as 1 have said, the Presi-
«dent’s Address is not the occasion on
which we can indulge in these acri-
monious discussions.

Now, my second question is this
‘that I do not know whether the Presi-~
«dent has been advised by Government
‘to make no reference to the burning
political problem of India, namely,
the issue of Kashmir. I should have
thought that there should be some
kind of ray of light thrown upon the
solution of this question and, there-
fore, I take the opportunity of mak-
ing only a few remarks. The first is
-this. Marshal Bulganin, who was an
independent observer of the political
situation in India, has come to the
weonclusion that Kashmir really has
:already acceded to India and that
accession should stand as a fact and
in law. And now you know Marshal
Bulganin speaks with the authority
which attaches to a permanent mem-
ber of the Security Council.

And if he has come to the judgment
by a study of the conditions on the
spot, that the accession of Kashmir
to India through a vote of the Kash-
‘mir Constituent Assembly zeally
makes that aeeession an accomplished

go on harping on this issue as if it
is not settled. In that connection, I
should only like to touch on one point,
that 1s, if the plebiscite is insisted om
as a commitment gf India to the
U. N. O, my answer is that the plebi-
scite has already been taken on the
occasion of Pakistan’s invasion of
Kashmir. It was this invasion of
Kashmir which has forced upon India
the accession of Kashmir to it. When
the invaders were about to capture
Srinagar, at that moment, how did
the Kashmiris behave? They did not
embrace these raiders as constituting
the army of their liberation. They
did not fraternise with the invaders.
On the contrary, they fought tooth
and nail in defence of their hearths
and homes there, at that fateful
moment, the trends of events have
shown us that Kashmir already wrote
its plebiscite in blood. Therefore,
you should not go on troubling the
people of Kashmir for another plebis-
cite which has already been given in
the battle against the enemies of
Kashmir.

Sir, as my time is limited, I should
like to refer to some other points in
the Address of the President. I come
to page 5 where the figure of the
increase of national income has been
given. I think that the increase of
our national income has not beea
quite 18 per cent. I do not know
whether this percentage is for a
period of 4 or 5 years. In that con-
nection, I find that the framers of the
Second Five Year Plan are taking a
more optimistic view of the indica-
tion of national income in the country.
I find, for instance, that even countries
like Germany, Canada, Australia and
U. S. A. do not show a rate of
increase which is higher than 2 to 3
per cent; and therefore, it will be a
safer proposition if the planners of
the scheme think that we shou'd not
build on the basis of a financiat
assumption which may not be correct.
It is, therefore, safer to say that the
growth of national income may be
taken at the rate of 2 to 3 per cent

! per annum.
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As regards agricultural production,
I am afraid the situation is not pro-
perly understood by the Government
and the Ministry of Food and Agri-
culture. The Ministry is taking credit
for the fact that there has been an
increase of foodgrains to the extent
of 20 per cent. But I say that this
so-called increase in the production
of foodgrains is not reaching the
masses, because India continues to be
one of the most ill-fed countries of
the world. I have already stated that
you will have to show not merely
that there has been an increase in
the production of foodgrains, but have
also to consider whether the situation
as regards food for the masses has
really improved. 1 find, for instance,
that in terms of calories......

Mgr. DEPUTY CHAIRMAN:
minutes more.

Two

Dr. RADHA KUMUD MOOKERJI:
All right, Sir. My point is that in
point of calories as the standard of
measuring the adequacy of the ave-~
rage Indian diet, I find that, whereas
the U. S. A. diet accounts for 3160
calories per day and U. K. 2990 calo-
ries, India can only get food that will
yield 1600 calories only. Therefore,
I may say that India, as a whole, still
continues to be very inadequately fed
and I do not know how on this basis
of malnutrition, the national physique
of India will improve. Similarly, in
terms of weight, I find from an exa-
mination of the items in the Indian
diet, that it can only amount to 9
ounces per day per individual, as
against 21 ounces required. The diffi-
culty is that, although production of
foodgrains has gone up in respect of
cereals and pulses, these two items
of food are not at all nutritive in
their value and in fact, the Planning
Commission is already anxious to find
out how we can achieve an increase
in the production of what may be
called the ‘“protective foods”. Now,
in point of protective food, I find that,
whereas 10 ounces are required of
milk and milk products as a standard,
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only 5 ounces are available in India.
And not merely that, cereals and pul-
ses are 124 in calories as against UK.
100. But as regards the more pro-
tective foods, milk and milk products,
it is a matter of great anxiety........

(Time bell rings)

One minute more, Sir.

It is a matter of great anxiety that
in regard to this protective food from.
milk and milk products, Indian can
get, together, calories for about 486,.
as against 200 in U. K. and U. S. Al
So, really this is the food situation
and I do not think that the Ministry
of Food should always take things.
in a spirit of optimism.

WAt deEd@ g (FEE) ¢
ITEATIfa ARIEE, Ui & Ffq AT
TR FLA FT F GE@ AT F qEE
AT &, 39 FT F 9T FATE |

J2id anfadm d e § + uw
a9 FE | 3T H IS JF AGY (H gAY
geeqar 1 fagw Afq g o 9k
gadl % o ) amweT g & 1 W
fag @zt gg & Fif® W
F gAATF AEM I[WH TF TR
Fr ooyl 99 @Y g WX g9 @F & 919
STAT, a1 g9 gEL F T a49; A8
UET 1 GEAAT T GATIT SI0ET F g 1
gadt #Y WY T § FEROEAT &, FAF
Fa¥ ATgT a7 @ & 9 wka aifa
FT G2 & F qgIS a9 F7 @ T ¢
e gfrar & wwdr asTE A Al §
ATT Tfq FT  G_W THMET rEaAr
w3 1 aif g g fr nfe
Faifs famr @if@ & gy ®F AT
o TEY & a1 g F e o
FH F 99 &1 w9 4 gf@ar F,
IS G M d Y, 9gAT ¥ W IW
¥ S a9 A8 Fwar | H1E T AG T
TFAI F A AN EY T T
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qaed, T IT F AT FT HGL GATL
T I HTHT 94T @ |

T AT g ford U A7 AT
FATA TBIE | LT & FE AT qT
HEAATE I F A FATR AE WA
HIT g1 M9 FAY Sff o g A9 &
FZ 220 F1 THT FLE A | TT § WA
FY ST T 99 34 F T wr gd )
TR 39 A1 7 & 7 gATe agisy
AT Ta SIEd T a7 € | F g1 T
a9 8, 39 9 TEET A 3@ % qrfeear &
TR G ¥ TF TiE 9 Fvg § NAT
SETE | 99 & 979 g & TEARS TR §
o § A T ¢ (7 a8 OF TH W F
FEAT & 1 & fay 7 frelt R & frg
TG & WU ASTE T ST A=A g
FEFg oA A yA AL R, A AR
TG WWAT § | T F1% A FA 9
AT g 1 g T A gty av-
FR F HHE-IET AR G TS
@A ¥ TE@ g, fom & gAY A;w A
1S G T 9gH | AT FT AT A
T 7 it gw g & Sifgd wi)
IR F IR UL, AT AT a9 &
&

TS EHIL A A FST T a9 &I
Wr g | R AR gEd quauiy
Frsr w7 WY &, 1 f o At wgeaqu
AT § | gEY AEAH AT qHo Ao
@o FT AT & oR T F 17, TR
FWHEA AT TAT G | THA A g0
qoadig aYTAT 9 VAR a9 NG A
ATAT FAT | T AR A AT A
I TF  FT gfee § 3@ § 1 F &7 9gf
og qar Tar a7 fF T farar a1 o
& #gar g f& afz aem 7 i ar 3o-
T foFaer a3, 39 F F15 Fel gEal
21 urd fawm AT g9 €,
98 o HATH FT T, FHWT FT I,

594
TgERT FT qgEl, IET FT I,
i &1 g, faraor sgEr, e
qerl, TR s | g demE
¢ faual & & | a9 91 T 9@ F¥
FISHT § WX TS A FT T FT ZISET
2 AT ag & gaT S FT wTH FY
AT | §Y 7T § 5 & aromrd qeget
T AT 7 aga 4 o9 Y g, W
FE A EH A qE Fm AR
T FI FL WY AT TET AT F1 A
ST | 9T R A F o, gur A g
T fema ag 2 fa a=r agelt o1 <
g | 99 EH 5o ATF 77 U forprat
9 TR FUSHTL &1 q1878 4Ry, 16
&Y ST | §1 TR FT9 F7F avs A9
AT 977 1T § | g W w4y g,
9 F9 g5 8, SfadT &7 @ W 3
ST 3 AT 5T a9 FF1 & ZHATY FTaHEaT
Y TRl AT & | SH H g F
FAMIME? @y & a §w
TTETAAT &1 |7 (A3, W92 F1E Froy
Tqdr afg #1 qFTfaen 987 F7 gwdr
g | 29 & fodl agd A awe FY gy
IUT FAT I, 98 a9 7 wrEy

g |

g

TS 232 § TR 27 4 qreir
TF A AW g AR agag @ fmumo
gTodTo fXIIE & T WTATATE TR 79T
F HTHTT 9T 23T FT a9 F37 7 9491
TSFA o |, g% faamr |, IRi ¥ 79
W2 | wF g9 | Ty A @ g
2 WAl B G AAT AT 1 ATHIETE
FT TGN & FT T AL HT TAT HIAT,.
AT AfEAT FT WY TTSIAT HLAT, FEAT,
ST, gfaa &1 9T, g A9
g w2 ? § 9g g9 40 Fg F G«
FT WESFAT A&} AgAT §, WX ¥ Ay
SRR AL I IR SCE I G
F 7€t fe, oar ®9 gk AEAl A
WIS & AT 9% fFar 2 ) Sy arq g
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[simct Arevady 73]
R gE IN A FT gATE X fgeanfaal
7 fae o & g wifed | gw ey
= wrE wrg, e ' s wrs
“HEY E, AT T AEITE T qIafadl F
qTE AN A ART & 7 A A79 ;I g,
T quF | TG W & | gW 99 -
JTHY UF &, AT TGHE TF &, a7 1T
TF AT 9 X W ATAAAT F Y
& 7 ey mar # fw S T ag w
a0 & qEAr wTEdt g 0 st a
-EFT fFR 7 w9 WIS L diAR
- F sregy gamar fF qE Y gwr 7
g SfFa g i A agFH aS AT ?
FATR T[ET FH HSHM a1 F HT IF
WIATHT @ EIST R I FH &
faa g, @ +W F &7 T9a Far
 frery & 7 S @t ay o, <9 ¥
fd gAY & Twran Y F woaq wETITE
Ffaa sy § 3 IR T W Iy
F3d ¢ FT TAT OfT ¥ F Sqg=w 2MAT
QT FLAFAE | FATR JgT UF Fgrad
g ‘e Aradr 3w &r g9 Wy
I T THAT IAT TIT & HT 7 q1 AT
T GHIAET FT STHET HTIT & | 5 av
TR T AT 9 A9 g AT =TvfEd |

guTe efra WE amg oY gar
TH WIS 9GS F1 AE § | T9 98 07
&oa § qeET g aTa qAwra g fow ¥
fr & & feo @ SATRT e FT 9
gr deT gt & #re el i age
& 17 g I ANF fgewd Far
g E | SAFTIFEY =TT | SFATT-
{ F&T ZIF &, o & F g9 a1q argx
fage, BfFg g a@ FE qA 1 W
aret 78y § 1 faw 7 fawmr 2 o o
F1 @ A5 faar g, 79 Fr wmow & 5}
$T A v qfFd A g FT ATy
gi, F¢ it 7 ag afe sarar €Ty
P ST T FEEE AT ATq @ AT
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IT A HR Y 7y qOr A fF ATy
9 FAFT A @Y § A ;T AT
Tt A, WRTOST §, AN V% a9 |
oY 3 0§ o orefedi X, @
F¥ wfafraw &FF 7 T AW

SHri BHUPESH GUPTA (West Ben-
gal): But Calcutta should not belong
to Rajasthan.

Swe SremadT A, L KR
T THo HTo HYo fIRIT i, 77 IqFY
e #X faqr ur, 3few 7 99 a@
R Fare S F e & wF Ty Y
M fFEemawy fFaafy aw
FHEYT & | T qF AT AW & ATH § A
XM F fa@ Fr AT §, T FYT AT
13T FsfAay ' FEFHTAr S|
&, A IATY AW A AT T 979 F qAA
FavagmA g g AT
THA ITFT FIE FEATOGAT aram g
A FF HAI GGIAT AN @, A AV
qifedifigas 1 ag= &t 8 1 9F
F uagrrg (frat=q) & fag o s ae
7 @ & fr s A F0 g1 arar )
WHFE FoagaE g wWe |
WX 3T N7 ® SATETAX AN fereqer
g sufad 3 gt Al § AW A€ 9@,
TaT F qTAAY § 1 7 A w7t g v
AT GAR T T9 AS F F4, I
FT W g AT, HF A T FAG T
v AT & ) e gt & gwre Ay
T FT UM dF FATI &@TTT B
aeTe Y, forgt & waw afere §, -
91§, T fawaran, S gATL 37 FT
ox faw & fAover g & Rt &t o=
G &, OF mETTATE gan a9 A
F R G AT F BET FT AT A Y
T fRdy Y qFETT 9gF | T F
IR ¥ 7 qg *r% daer 487 F3, 6w

~
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& facar wadr § 1 w9 qfed 7w &
FAR TS T7, gy T 9%, T
&1 &\ gATY WIOF F ATRAESAT A,
et s 9w 9T 7 gd, waT IET
2 frrm, &t fF gar g § 1 &=t
ATt ¥ a gW #1 93 @@ fae |
ST 59 FT 20 5@ THTL A H_L FA=_K
4% FT 78] 9 9% § | 7 f6q amam
Fedr g fiF TSt ¥ gedTe F BEe H
@ & amfes &7 gfma A/
oA | o1 g

Segrr LALCHAND HIRACHAND
‘DOSHI (Bombay): Mr. Deputy Chair-
man, the President has compressed so
many items in such a short space and
such a short time. Even the Chair-
man of a Corporation gives more
space and more time in describing the
problems his Corporation has to face
and deal with. I wish the President
had given a little more time in deal-
ing with the number of problems that
he has touched upon in his Address
‘before Parliament.

Sir, I will touch only one or two
-aspects of his Address and the first
-thing that comes to my mind is his
reference to the nationalisation of
life insurance. The method and the
-objectives that are involved in the
nationalisation of life insurance do
qnot appeal to me at all. An Ordinance .

has been issued to nationalise life .
insurance. Rule by Ordinance was .
a thing that was universally con-

demned before we came into power.
I do not think there can be one set
of rules for one Government and
another set of rules for another Gov-
ernment. I wish this were done by
-a natural process of legislation instead
of using the method of Ordinance
which the Government ghave tried to
do in this case. I have not also
undarstood the implications and the
-objectives that are underlying this
nationalisation of life insurance. It
has been said that this is meant for
helping the Second Five Year Plan.
T don't know how it is going to be |
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done because what has been assured
authoritatively is that the present
percentage that is utilised from life
insurance fund will be utilised evem
in the future for the private secter.
If that is to be so, I don’t know how
more funds are going to be obtained
from life insurance for the public
sector. Another thing that has been
said about life insurance is that it
will help the socialist pattern that
the Government have in view. I don’t

know what is meant by this. Life
insurance never tried to exert any
undue influence on anybody. I have

not heard at least of any industry
complaining that the management of
life insurance companies have at any
time exerted undue influence on those
industries to have any control in
management or in any other manner.
In fact life insurance is without any
managing agency system, about which
there have been people in this coun-
try so eloquent to run it down. It
is a normal form of management
through a Board of Directors with-
out any system of long-term mana-
gement and, therefore, it is one of the
items which should be far away from
any socialist pattern. However, the
Government have decided to nation-
alise life insurance and I do hope that
they will not use this life insurance
in an undesirable manner to influ-
ence the management of private sec-
tor. I only hope that.

Sir, the President has said that we
are going on towards a socialist pat-
tern of society. Till some time ago,
we were talking of ‘socialistic’ pattern
and now that ‘istic’ has been changed
to ‘ist’; really speaking and if we
analyse the facts, it is neither social-
istic nor socialist but we are slowly
and definitely drifting or driven to a
communistic pattern, I am afraid.

AN Hon. MEMBER: Not under this
Government.

Surt LALCHAND HIRACHAND
DOSHI: I hear murmurs on my right.

(Interruptions)
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The Communists would be very

happy to have this country go com-
munist. I have no doubt about that
because they are wedded to commu-
nism though the communist country
itself could not bring in communism
in their own country and have been
drifting to the rightist pattern. Take
any principle that they have been
advocating through the ages ever
since Marx wrote his famous book,
“Das Capital.” Nationalisation of
industry and everything they have
done no doubt, but the main basic
idea of removing inequality has been
completely discarded in that Soviet
pattern which is based on communi-
sm; and here in this country, in spite
of all that experience in Soviet
Russia where they have discarded all
these principles of inequality.........

AN Hon. MEMBER: Equality.
Surr LALCHAND HIRACHAND

DOSHI: These principles of equality
and .inequality ..........

SHrr N. C. SEKHAR (Travancore-

Cochin): Have they re-established
capitalism?
Sert LALCHAND HIRACHAND

DOSHI: No. They have adopted the
State capitalism. They have not
thrown away the principle of capi-
talism. They have absorbed it com-
pletely; but it is not private capital-
ism, it is State capitalism if you
would like to have it. Therefore,
what is it?
gradually to socialist pattern and we
are nationalising one industry after
another and the private enterprise—
their freedom, the idea of democracy
—is being subjected to increasing
control from the State and, therefore,
the main basic principle of democracy
is being gradually sacrificed. “How”
is a question that is being raised here.

Ax Hon. MEMBER: How many are
there in the insurance field?

Surr LALCHAND HIRACHAND
DOSHI: How many are there in the

We say we are going"
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insurance field? It is not only the
insurance field. This is the first stage
of nationalisation, and one by one, as
I am mentioning, different industries
will be brought according to this idea
where we want to have a socialistic
regime. Do not forget that we are
going a step forward now and we are
developing 1deas and ideologies. We
have to scan them and see how we
are developing these things. We must
realise, study and then come to any
conclusion as to what we have done
and what we are going to do.

President’s Address

I would like to touch another aspect
of the Address, viz., agricultural deve-
lopment. We have been told that
there has been considerable increase
in agricultural production and there-
is also mention that the agricultural
commodity prices have considerably
gone down. They went down so
much that at one stage it appeared
that the agriculturists would be com-
pletely ruined. At that stage the
Government came forward to make
purchases. I regret to say that pur-
chasing came at such a late stage
that the agriculturist hardly got the
advantage of that purchasing system.
Bulk of the crop was sold out and it
was ultimately found that realisation
of taccavi loans that were advancrd
by the States could hardly be recover-
ed from the agriculturists except
under a process of compulsory acqui-
sition. Sir, I will give you another
illustration to show how the agricul-
turist was very badly hit. Sir, the
agriculturist needs his implements and
various other things. These are
needed for agricultural production. I
can tell this House with definite facts
that it has not been possible for the
agriculturist to come forward and
make his purchases from the market
with his own cash. He has had to
depend on the taccavi loans that the
State Government have been offering
him. Why is that? Is his purchas-

ing power remaining the same instead
of pmproving? T would say that
instead of remaining the same, his

purchasing power has actually gone
down as compared to what it was
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three or four years ago, when the
agriculturist bought his requirements
¥ke ploughs and other agricultural
implements with his own money
from the market. Today you cannot
find such a thing as the agriculturist
making his own purchases unless the
various States come forward and
offer him crores of rupees as taccavi
Tloans. Sir, I am a producer of diesel
engines and I have sold more engines
last year than in previous years. But
I can assure you that this has been
possible only because the various

States came forward with their
taccavi loans and wherever in
a State they delayed the
taccavt loans, the sale of diesel

engines for pumping purposes has
been very low. Why should it be so”
If the agricultural production has
gone up by 15 per cent and if the
" agriculturist is getting a fair »price
for his produce, why should he have
to depend entirely on the taccavi
loans or any other loans? He should
be in a position to stand on his own
‘legs. That is the idea behind all this
planning But this is exzctly what
is not happening in this country. I
‘would submit that the Government
should examine this and see that the
agriculturist gets a fair price for his
produce, that he is able to stand on
‘his own legs and not depend entirely
on the doles that he may get in the
form of taccavi loans or from the
community projects or from here or
from there. This is a very important
thing and I would submit that the
Government should take into consi-
deration this aspect of the question
and not only see that the agricultural
production is increased. While agri-
-cultural production increases, the agri-
culturist should get at least a fair
price for his produce and his labour.

Mention has been made of the
trouble in Bombay in connection with
the States reorganisation that
‘Gujaratis and Maharashtrians have
‘been at loggerheads. I would rather
say that there has been a violent
demand for putting Bombay City in
Maharashtra. Yes, there has been
«considerable agitation. But behind
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all that nobody can dispute that there
were mainly the goondas encouraged
by certain groups or parties which
believe in violence.  These parties
have been mainly responsible for the
trouble in Bombay. But then I feel
that the Government also have neg-
lected to take proper care of these
people. Sir, in spite of the open
preaching that Bombay’s fate will be
decided in the streets of Bombay or
the virulent propaganda that was
being carried on by the Communists
and the Socialists in Bombay, hardly
any action was taken, hardly any
proper action was taken. And then
we had to face all the trouble that
Bombay had to face at the time of
these violent upheavals.

. (Time bell rings.)

I am just finishing, Sir. I hope I
will get two minutes more, as usual.

Sir, I submit that now efforts must
be made to heal up these wounds.
However, a vacillating policy and
lack of decision will not stop all this
trouble. The Government must come
to a decision, sooner rather than later.
We started with saying that the una-
nimous decisions of the States Reor-
ganisation Commission would be
entirely accepted by the Government.
Then we started modifying them.
Various conferences were held from
stage to stage and yet even now no
finality seems to have been reached.
This is one of the main causes of the
trouble and there were also parties
out to exploit the situation and try-
ing to create dissensions in the Con-
gress party itself On this point I
would say that I do hope that this
linguistic idea will soon be thrown
away in favour of the bigy<r mergers,
which have been announced, like
those between Bengal and Bihar and
between other States also; and I hope
that I will get back my whole State
of Bombay, including Gujarat and
Maharashtra. with Bombay, all toge-
ther living in the same social manner
that we were living in the past.

¥
Surr N. C. SEKHAR: Mr. Deputy
Chairman, I would confine myself
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mainly to some of the poinis referred
to in the President’s Address. The
first one relates to the Five. Year
Plan. The President in his Address
has said that the basic criterion for
determining our line of advance must
always be the social gain and the
progressive removal of inequalities.
That is something to be welcomed.
The Plan as it has been presented
before us is also to be welcomed.
But the question so far as I am
eoncerned is, how the Government is
going to implement this Plan in order
to bring about even development all
ever our country. I say this because
experience so far gained of the work-
ing of the First Plan in our parts has
rot been quite as satisfactory as it
is claimed by the Central Government
or by the spokesmen of the Central
Government. As parti of the develop-
ment schemes, we have community
projects in our area; but the way in
which these community project sche-
mes have been carried on has not at
all been commendable. Rather it is
10 be criticised vehemently. A good
portion of the funds alletted for this
purpose is used up as salaries of the
officers. These sums have to be uti-
lised with the co-operation of the
people. But most of these schemes
are still being held up for lack of co-
operation from the people. Also what-
ever is being implemented in those
areas is not to the satisfaction of the
people. At the same time it benefits
only certain sections of the people,
that is to say, those people who are
known in our parts as the rich people.
They get the money on credit and
they also get some other facilities.
They have managed to get certain
wells dug in certain corners of their
own property or at the corners of
some roads. Such things have been
done. So far it is good. But I desire
to bring to the knowledge of the
Government spokesmen here the
unjust way in which the
thing was carried out. For
example, in Pariyaram, near Chala-
kudi in tye Mukundapuram taluk of
the Travancore-Cochin State. there
was a co-operative farm functioning
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for the last nine years with about
hundred families working on it. This
land was given under Grow  More:
Food scheme to the hundred families.
during the War time and they were
carrying on a sort of collective farm-
ihg. After the advent of the commu-
nity prejects. something about 90 acres:
of this bit of land has been taken
possessian of by the community pro-
ject people with the help of the
Government, for the creation of
a goshala. Even this is not
functioning properly, to the ad-
vantage of the people. The peasants:
are not so rich as to afford the luxury
of having their cows sent to the:
goshala where they will have to pay
Rs. 10 a month for the upkeep. The
peasants are so poor and it is with
great difficulty that they eke out a
living on this small bit of land. Land
has been so fragmented there and
only a few people have got with them
land enough to give them a living.
This is how things are implemented
there, in a way which is not helpful
either to the peasants or to the orga-
nisers of the goshala.

I now come to the coir industry
which is very very important so far
as the people in Malabar and Tra-
vancore-Cochin are concerned. This
industry employs about 11 lakhs of
people both in the villages as well as:
in the factories. The Government
has now taken up the. reorganisation
of the village sector of the industry.
The Village and Small-scale Indus--
tries Committee’s Report mentions
that the “development work relating:
to the coir industry which is concen-
trated in Travancore-Cochin and the
Malabar district of the Madras State
is still in the early stages. A number
of co-operative societies in Travan-
core-Cochin and also a Central Mar--
keting Society have been organised
with a view to eliminating the hold
of the middlemen over the industry.””
This is what is stated in that Report.
In fact, instead of eliminating the
middlemen, the Travancore-Cochin
State Government authorities and the
Ministry have actually saved these
middlemen from being eliminated by
placing them under co-operative
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societies. On the one hand, the co-
operative societies, as claimed by this
Report, are not functioning properly.
These sociéties are still in the hands
of the middlemen. They are the mem-
bers still and they are the only bene-
ficiaries and the bulk of the people
employed in the industry do not get
any benefit. The workers have start-
ed an agitation for organising them-
selves into co-operative societies so
that they may purchase the husk,
soak it in water and then make the
flbre and yarn. The price of raw and
soaked husk has been raised to such
an extent that the poor people are
unable to afford this. This is the
- position which obtains in our part
today. The societies have become
utterly useless so far as our people
are concerned.

The Government have also neglect-
ed the manufacturing side. It is
a known fact that Alleppey and
Sherthalay are the two centres which
have been producing very fine coir
carpets, rugs, mats and such other
things for export. These things have
been exported for a number of years.

Of course, this industry has been
dominated by Europeans but, since
1945, the manufacturing has gone

down to one-third.
400 factories were functioning in
Alleppey and Sherthalay, now the
number has been reduced to 150 or
s0. The number of workers employ-
ed in these and allied factories was
about 35,000 to 40,000. Their number
kas now been reduced to about 7,000.
Even these people are only partly
employed or under-employed, not
fully employed. This is the state of
affairs so far as the manufacturing
side of the coir industry is concerned.
In this respect, it is the demand of the
people of Travancore-Cochin, parti-
cularly those engaged in this indus-
try, that the Central Government
should see that the industry fis
reorganised on a competitive basis.
According to the reports that I have
received, something like 92 factories
in Holland are employing about 5,000
and odd workers, producing coir
earpets. To feed these 92 factories,

Formerly about
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| the people there get all the necessary
raw materials from Malabar and:
Travancore-Cochin, particularly from:
Alleppey Port. The European firms.
which once used to manufacture these:
coir carpets in Alleppey, etc., are now-
very keen on exporting raw materials
such as fibre and coir yarn to Holland.
Because of this shift in the centre of’
production from our place to Holland,

our people are suffering and the:
manufacture has gone down very
much. This is not only a loss to

our national income but also renders.
targe number of people unemployed..
I do not know whether Government.
have taken note of this fact and have:
suggested to the State Government to
reorganise the manufacturing side
with the aid of mechanised means. In
Holland, the whole production is
carried on with the help of machines.
Unless this is done here, it will be
very difficult to sustain this industry
here and one of our important sources.
of national income will be jeopardised
and many more will be rendered:
unemployed. Here is a copy of a
memorandum sent to our Prime-
Minister to call his attention to the-
urgent necessity of taking the neces-
sary steps to see that one of the
important industries of our country,
affecting about 11 lakhs of people of
our country, is immediately aided.

The Central Government have so-
many plans but they have not deemed'
it necessary or even given an iota of’
thought to establishing a railway-
coach-building factory in our area.
Malabar and Travancore-Cochin are:
an area which is one of the biggest
timber producing areas of the world.
The coaches require very fine and
strong teak and other qualities of’
woad which are available in plenty
in our part. Instead of being used
for such purposes, they are exported
in logs to Arabian and Middle Eastern
countries via Bombay at meagre
prices. The Government should have
thought it nececssary to have a coach-
building factory somewhere in Chala-
kudi or Belipatam. Certainly, the
Railway Department can produce more
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fine coaches, not only produce fine
coaches but also give employment to
as many as 2,000 workers in this. This
they ought to have done.

(Time bell rings.)

1 am finishing, Sir. I am speaking
on the assumption that we will have
Aikya Kerala., We of Kerala are
opposed to Dakshina Pradesh. It is
against the interests of our Indian
unity; it is against the interests of
our Indian people and the develop-
ment of our own people. We are a
peace-loving people and till the other
day we were very satisfied with the
announcement of the Central Govern-
ment on the basis of the S.R.C. Report.
We are told now that we will be
given Dakshina Pradesh. If the
Central Government take to that,
they will be driving the Kerala
people to unwanted struggle, which
we do not want to wage. So in the
interest of peace, in the interest of
our development, in the interest of
the unity of our great nation, we,
the Kerala people,—it is not the few
Congressmen, corrupt, followerless
Congressmen that count—the majority
of our Malayalee people that count,
appeal to the Government that they
should accede to this demand for an
Aikya Kerala, which they have them-
selves announced once, and now they
should not recede from that and go
back upon what they have said once.

With these words, Sir, I conclude
my speech.

Surt AKBAR ALI KHAN: Mr.
Deputy Chairman, Sir, I support the
Motion of Thanks.

The matters dealt with in the
President’s Address cover not only
the domestic sphere but also the
international sphere. If everyone were
to go on discussing all the topics
touched on in the Address of the
learned President, it would not be
possible especially in view of the
limited time, and so, Sir, I will con-
ffine myself to some of the salient
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points that have been raised by hon.
Members on the side opposite

It was gratifying to me to see that
the leader of the Democratic Front
did not speak, implying thereby that
he supports the Address. The leader
of the Communist group confined him-
self only to the S.R.C. Report, there-
by also implying that he accepts the
other portions, domestic and interna-
tional, mentioned in the Address.

Surr BHUPESH GUPTA: Not at all.

Surr AKBAR ALI KHAN: Similar-
ly the leader of the Praja Socialist
Party also confined himself only to
the S.R.C. Report and more particu-
larly to the question of Bengal, pro-
bably because the Communist leader
and the Praja Socialist leader both
come from Bengal. Certain otner
Opposition Members have mentioned
a few other things, but, on the whole,
the debate has been centred mostly
on the S.R.C. Report. I think, Sir,
in the difficult circumstances, the way
in which the S.R.C. has made the
recommendations and the way in
which the four-man sub-committee is
trying to implement them, in the diffi-
cult situation, is the best that could
be done.

I would just refer to the domestic
and the international matters casual-
ly, Sir. As regards international
matters, let me say, so far as the
policy regarding Goa is concerned,
we fully endorse the policy of the
Government, and in view of the
general international policy based on
Pancha Shila, we cannot do anything
else, but I would warn the Portuguese
that our attitude should not lead
them to think that they can remain
in occupation of Goa for a long time.
We repudiate their claim to goa and,
Sir, while we are at loggerheads with
Portuguese Government, the Secretary
of State of tiie United States, WMr.
Dulles, gives a statement saying that
Goa belongs to Portugal. Sir, we
are sorry that, while we had very

i cordial relations with the United
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States during our struggle for inde-
pendence and later on, a responsible

statesman of the United States of |

America should make such an irres-
ponsible statement. I want to tell the
American people that it is a great
shock to us to feel that one of the
Secretaries of the country, which had
the honour fo give birth to Abraham
Lincoln and some other great people
who had stood against colonialism,
should go down to this extent and
support colonialism of the worst type.
‘That is why this attitude pains us all
the more, Sir. We know how to deal
with the situation and we will deal
with it in the best possible manner.
but we are sorry that American
statesmen have come down in this
manner. I hope, Sir, as some of the
leaders of the Opposition in America
itself have repudiated the statement,
while Mr. Dulles is here, after dis-
cussion things will improve. If a
high dignitary like Mr. Eisenhower,
the President, comes here, we will
give him a hearty welcome as we
want to be friends not only with
Soviet Russia but also with America
and the American people.

Now as regards another question,
the exodus from East Pakistan, Sir,
the President has put it in a very
human way. He has touched on it
very gently, but we feel that this
thing cannot go on and cannot be
tolerated much longer. The other
day I read that the Pakistan Ambas-
sador has suggested that this route
should be closed. I am sorry. Is that
the way to solve any problem? The
main thing is that the people living
in East Pakistan should have the
satisfaction that justice is being done
to them. Sir, nobody leaves his own
country; nobody wants to go to some
other place in such large numbers
unless they are forced to do so. So
the problem will have to be tackled
and a feeling of satisfaction that
justice is being done to them will
have to be created. Otherwise I am
sorry to say that things will take a
very serious turn, but I do hope, Sir,
that the persons in authority in Pakis-
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tan will take this matter very serious-
ly and apply their mind to it.

Now, Sir, regarding domestic
affairs, the question that is addressed
by the common man is this, Sir:
“How far has my economic condition
improved after the attainment of
independence?” I have no doubt that
the First Five Year Plan has not done
considerable good as we expected.
But it has created an atmosphere and
especially the community projectsand
the national extension service works
have brought the administration and
the people very close, and I can say
so far as my part of the country,
namely, Hyderabad, is concerned, on
fhe whole this work 'has been going
on very satisfactorily. But, not-
withstanding the fact that there has
been an increase in the production of
foodgrains and cloth and notwith-
standing the fact that there has been
an improvement in the general condi-
tion, still we have a long way to go,
and for that purpose it is high time
that we concentrate every bit of our
energy to further the plans in the
Second Five Year Plan, For that, Sir,
we want a calm and cordial
atmosphere so that everybody living
in this country might exert himself
and try to improve the economic
condition of our people through the
Second Five Year Plan and for that
it is necessary that every effort should
be made not only from this side of
ithe House, not only from the ruling
authority, but also from everybody,
from every party and from the public,
who are interested in the well-being
and the progress of the country.

Now, coming to the last point
regarding S. R. C.,, when I speak on
this subject I speak with a heavy
heart. Whatever has happened has
not only given a blow to the progress
of the country but it has also brought
down the good name of India which
has established its prestige in the
international sphere. So it is high
time we think carefully, but in a
realistic  manner, regarding this
question of S R.C. Sir, T need not
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refer to the unpleasant things that
have happened, but I emphatically
repudiate the suggestion of an enquiry
into this matter, Enquiry means again
opening the wounds which is not in
the best interests of the country, Sir,
even Members from thig side of the
House were saying that the reference
to S.R.C. wag confused; the S.R.C, was
confused; the four-man committee
was still more confused and of course
the Opposition—the leaders of the
Communist and the Praja Socialist
Parties—has said that there was
blundering and bungling and there
was nothing reasonable or statesman-
like. This is not the time to go into
this because we have discussed S.R.C.
threadbare but what I emphasise is
this, I do not agree with some of the
recommendations of the SR.C.
regarding Hyderabad itself. We may
not agree with the four-man com-
mittee also, but we must see in the
context of the situation in which we
are placed, what would be a realistic
and practical solution of this thorny
linguistic problem. It is no use
condemning the whole thing. The
members of the S.R.C. were persons
of high calibre and we cannot deny
that nobody objected when it was
announced that these persons would
be the members, At the same time
there was resentment and some diffi-
culties, so we have entrusted this to
the best four men of the coun-
try—and we are proud of them.
They are dealing with this matter at
the top level—Panditji, Maulana
Saheb, Pantji and Dhebar Bhai,
acknowledged leaders. What I stress
is that we have to create a mentality
and atmosphere that no matter what
the decision is, howsoever adverse the
decision may be, when a certain deci-
sion has been taken, as a disciplined
nation, as a patriotic nation, as a
nation which aspires to earn name and
prestige in the international world, we
should obey that decision and carry
it ‘on as disciplined soldiers, otherwise
we are doomed. For instance regard-
ing B.C.G. Rajaji has one view and
Rajkumari Amrit Kaur has another
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| view. Suppose they both start fasting,
( or agitating. Although the matter is
very serious, is it a proper course?
Very recently all of us have received
statements from eminent doctors sup-
porting B.C.G. and opposing B.C.G.
Will you consider it a sane act or a
healthy act—even though it touches
the health of the future generation of
the whole country—that we ghould
take such a step that would upset thes
whole peaceful atmosphere of the
country? Bearing that fundamental
principle in mind, what I say is that
we have waded through no doubt
blood and tears, but we Have come to
a final stage when we should take a
realistic and balanced view. And what
is the stage of S.R.C.? Except for the
Punjab affair and the Telangana and
Andhra affair, all other questions have
been settled by this four-man com-
mittee. It may be that we may not
agree with them, but I would appeal
to everybody, especially +to my
Maharashtrian friends, that in the
greater interest of the country they
should submit to the decision given by
this committee.

Now, regarding Andhra and
Telangana, I am pleased to say that
the negotiations are proceeding and
have proceeded very successfully and
I take this opportunity to pay my
homage to our leaders of this four-
man committee that they are tackling
it at a very high level and trying to
understand all the points of view.
And I shall not be surprised if very
soon you hear and the country hears
that a compromise solution, that an
adjustment has been brought about
between these two groups—Telangana
and Andhra leaders—somewhat on
the lines on which Scotland and
England had come to an agreement
and united for the good of both the
parts. (Time bell rings.) One or two
minutes more. So at this stage, when
we have our economic problems,
when in the international field we
have the Baghdad Pact and SEATO,
as has already been referred to in
some speeches, and when our neigh-~
bours are trying to take opportunities
to have a fling at us, is it right, is it
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patriotic that we should go on fight-
ing on this question of language? We
may agree or we may differ. But I
do not attach importance to language
as against our unity and solidarity.
This problem has impaired our unity
and solidarity as has been proved
during the last four months. In view
of this I do hope that we will proceed
further and finalise and close this
chapter. I also hope that the Punjab
talks will also conclude successfully
and they have my best wishes. We
must all realise the gravity of the
situation and work in harmony whole-
heartedly and have the unity and
solidarity of the country above every-
thing else.

Surr VIJAY SINGH (Rajasthan):
Mr. Deputy Chairman, Sir, I rise to
support the motion moved by my
friend Shri Indra Vidyavachaspati.
Sir, in a parliamentary democratic
form of Government, the Address by
the Head of the State presents before
us, Members of Parliament, a nice
opportunity to review the work of the
Government in the year that has gone
by and the future programmes that
the Government have on their hand.
To that extent I think all Members in
this House, irrespective of party affi-
liations, would welcome the opportu-
nity. And, therefore, we must all be
grateful to the President for the
Address that he has been kind enough
to deliver to both Houses.

Sir, in the year that has gone by,
several important events have hap-
pened both in this country and abroad.
It is not possible in the short Address
that the President has given to cata-
logue all the events; in the same way
it is not possible to state in detail all
the programmes that the Government
have for the future. The President’s
Address is expected to give broad
hints about matters of policy and also
about important events that have
happened in the year. Therefore,
the contention of some of the hon.
Members that such and such a thing
has been left out of the President’s
Address 1s not quite justified. In the
short time at my disposal I cannot
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deal with all the matters that have
been dealt with in the Address of the
President, nor can I reply to all the
points that have been raised by hon.
Members. I shall only try to touch
briefly some of the points on which I
think I should express my views.

Sir, the year 1855 will be considered
the year when India dominated the
political scene in the world. It was
in this year that our message of truth
and non-violence was spread through-
out the world; it was in this year that
the doctrine of Panch Shila flrst
evolved by India and China came to
have more and more adherents in the
world; and it was in this year that
one of the two great Powers of the
world—I mean the Soviet Russia—
came to accept this doctrine. Sir,
every revolution has helped human
history to march forward. The
French Revolution came and -it gave
a forward push to human history.
Then came the Russian Revolution
which brought in another phase of
progress in the world. Now, the
world is going to feel the impact of
the Indian revolution. We are all too
near the event to gauge it, but the
future historians will never miss it.
It is in this context of future history
that we must judge what our country
under the able leadership of Pandit
Jawaharlal Nehru, the worthy suec-
cessor and disciple of Gandhiji the
author and engineer of this revolution,
has been able to do in the year that
has gone by.

Sir, the Address of the President
consists of eight pages, out of which
four have been devoted to the dis~
cussion of foreign affairs. This fact
goes to show that foreign affairs are
gradually becoming more and more
important in this country. It is not
that foreign affairs are too much with
us. The fact is that due to the pre-
eminent position that our country has
come to acquire in the international
field what we do and what we say
and what we discuss in this country
is naturally looked forward to and
eagerly discussed in countries abroad.
Sir, regarding the foreign policy we
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should be glad to note that our coun-
try is having its due place in the
affairs of the world today. And not
only our country but the whole East
is having its due place in the comity
of nations and we must be glad to
note that in this rise of the easterm
countries, our country is having its
due place.

Sir, the foreign policy as discussed
in the President’s Address can be
divided into three parts: our general
approach, the rise of colonial and
subject people in the world, and our
relations with our neighbours. I will
try to speak, in the short time at my
disposal, on all the three aspects of
foreign policy. I shall first take the
general aspect. The Address of the
President very modestly speaks of the
“increasing  appreciation of the
approach that we strive to pursue”. We
have just now seen that the doctrine
of Panch Shila, which is nothing but
the application of the Gandhian
principle of reconciliation and media-
tion in international affairs, has
become universal. People have come
to accept it. Our prestige in the
international field is quite high, but
this fact should not lead us to forget
that some of the countries of the
world are also jealous of the position
that our country has come to acquire.
The position that we have come to
acquire in the international field has
got its price and that price is that
some of the aid that we are getting
we may not get. I think sometimes
that the patronising attitude and the
discussions that are held in the coun-
tries which give us aid are not befit-
ting the dignity of the nation. If you
want to give, you must give it with
grace. Be that as it may. It is for
these countries to decide. For our
part we must so arrange our affairs
that we do not need foreign aid. In
the last analysis, the position that we
will come to acquire in the interna-
tional field will depend upon our
sound economy. We, therefore, should
back our Government in all their
efforts and should be prepared for
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whatever sacrifice it demands from
us, for the greater glory and the
economic development of our mother-
land. This is all that I want to say
about the general approach.

And now I come to the second
aspect of our foreign policy, rise of
colonial people. India had been under
colonial rule for two centuries. We
know the miseries and woes of colo-
nialism. Our sympathies’ are with
those who are struggling to throw off
this yoke of colonialism. The Address
of the President, which very happily
mentions that the sympathies of the
Government of India are with such
peoples, certainly deserves the unani-
mous vote of this House. In this
connection, we certainly welcome the
mention in the Address of the Presi-
dent of the cases of Algeria, Tunisia
and Morocco. Sir, one great thing
that has happened after the Second
World War is the birth of UN.O,, an
organisation which could be very
helpful in maintaining peace in the
world. But this organisation can only
become real when all the sovereign
nations of the world are its members.
From this view-~point we welcome the
admission of sixteen new nations as
members of UN.O. The world knows
what part our country, in co-opera-
tion with others, has played in this
admission. But we are sorry to note
that a great nation of five hundred
million people, I mean the People’s
Republic of China, is not yet a mem-
ber of the TUnited Nations. This
makes the whole proceedings of U.N.O.
unreal in one sense of the term. The
world at large knows what stand we
have taken in this connection and 1
have no doubt in my mind that sooner
or later our stand is going to be
vindicated.

And now, Sir, I come to the third
aspect of our foreign policy. Geo-
graphy, they say, determines the
international policy or foreign policy
pf any country. We must see how the
foreign policy of our country has
fared in dealing with our neighbours.
Tt is the acid test of our foreign
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policy. The principles we advocate = Goa is a part of Portugal. This
in the international field, are we should not be taken to mean that

putting them into practice ourselves
or not? It is in this respect that

the Opposition Members have tabled |

amendments and have also criticised
our policy. To them I will only say,
please bear in mind what general
policy we are following. What are
the general principles that we have
come to adopt? And is it right for
us to deviate from the principles on
any account? Be that as it may.
First of all, I would just like to give
a general summary of our relations
with the countries that are our neigh-
bours. In this connection also I am
happy to note, and the House must
be grateful to the Government, that
our relations have become more
cordial. We just take the case of
Middle East countries. The Heads of
Governments of Egypt, Iran and
Arabia visited our country. Our
relations with those countries have
become more and more cordial. Our
next door neighbour, Nepal, the head
of that State also came here. Our
relations with Nepal today are more
cordial than they ever were. Our
relations with the countries in the
East are more cordial than they were
before. There has been definite pro-
gress in this sphere also s@ far as
foreign policy is concerned. These
facts should not lead us to believe
that all is well. There is much to be
desired so far as our relations with

{

i

\

Pakistan and Ceylon and matters of °

Goa are concerned. I will take all
the items one by one. Let me first
take the case of Goa. People have

criticised the attitude of the Govern-

ment of India on matters of Goa. Goa
is not a problem from my view-point.
It is only a problem of time. It is
the test of our patience and endur-
ance. Sooner or later Goa is sure to
become part of India. I mean to say
Goans are sure to get the right of free
determination wherever they want to
go. The whole trend is towards that.
You cannot check it. No power on
earth can check it. Mr. Dulles, the
Foreign Secretary of the United States
of America, is only lowering his
prestige in the world when he says

world opinion is not veering round
the stand that our Government have
come to take in this respect. World
opinion is slowly gathering round the
stand that India has taken and sooner
or later the stand is going to be vin-
dicated. I can never imagine that to
solve the tiny problem of Goa, we
should ever resort to violence at all.

And, Sir, now I come to the ques-
tion of Ceylon. Ceylon is our younger
brother in the south. We have always
got very intimate cultural relations
with Ceylon, but somehow or other
there is some suspicion in the minds
of the Ceylonese people. A few days
before I had a talk with a world
traveller from India who had been to
Ceylon. He told me that when he
was touring in Ceylon he met certain
Ceylonese people there. The Ceylon-
ese have a great suspicion about India.
And some of the people confidentially
asked him, “Mr. Sharma, is it that
Mr. Nehru is going to attack Ceylon?”
There is a great suspicion in their
minds. So far as matters of publicity
are concerned, our publicity is not
what it ought to be. People there
know more

about other countries
such as Pakistan. But about India,
they are hopelessly ignorant. We

should certainly tell our younger
brother in the south that India has
no intention of infringing the sover-
eignty of that small country and we
are to help them in all our efforts to
raise it on its feet and make it
resume its position in the comity of
sovereign nations.

s

Now, I come to the question of
Pakistan. As we all know, in the
year that has gone by, our relations
with them have improved, though
they hgve not improved as much as
they on%i to. In the matter of pass-
port and visa and evacuee property,
satisfactory agreement has been
arrived at and this has been mention-
ed in the President's Address. But,
there are certain important matters
pending solution. There is the exodus
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of Hindus from East Bengal, as the
previous speaker has so nicely said
and there is also the canal water dis-
pute. We should also review the posi-
tion in regard to Kashmir. Itis part of
India by virtue of the will of the
people of India and Kashmir, Dr.
Mookerji who spoke this morning
made it very clear that the Kashmiris
had demonstrated by their action that
they were for accession to India. 1
am glad to note that our Home Min-
ister last summer made this point
very clear.

(Time bell rings.)

Can I seek the indulgence of the
House to have two or three more
minutes since we are in the lunch
hour.

Mr. DEPUTY CHAIRMAN: Two
minutes.

SHrr VIJAY SINGH: Therefore, this
uncertainty about Kashmir should
end. ’

Then I come to the exodus of Hindus
from East Pakistan and it is a very
serious matter. Gradually the mino-~
rities are being squeezed out of
Pakistan and if this process continues,
a serious situation will arise so far as
West Bengal is concerned. It is
already over-populated and if more
people pour in, we will not have any
space for them. Therefore, our Gov-
ernment should make it known to
Pakistan in no uncertain terms that if
the minorities are not given protec-
tion there, Pakistan must give us
territory to settle them. OQur Gov-
ernment should make this demand.
1t is only by this strong action of our
Government that the rulers of Pakis-
tan will listen to us. Otherwise, a
terrible situation will arise.

In the same way, infringement of
Indian territories by Pakistan also
should be severely dealt with. We
must also view, in this connection,
the increase in the military aid by
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America to Pakistan with grave con-
cern, though we are nobody to meddle
in the affairs of those two sovereign
countries. But the fact is there that
the increase in aid is a matter of
grave concern to us. We also deeply
deplore the various treaties and pacts
that have been concluded. The Presi-
dent has mentioned them in his
Address.

(Time bell rings.)
Sir, the two minutes time that you

have been kind enough to give me

Mgr. DEPUTY CHAIRMAN: Your
time is over.

Surr VIJAY SINGH: Sir, I would
like to say something on the S.R.C.
Nothing has......

Mr. DEPUTY CHAIRMAN: The
Bill is coming up again.

Surr VIJAY SINGH:
only one minute,

I will take

Nothing has stirred the Indian
masses as the S.R.C. Report. We
deeply deplore some of the unfortun-
ate happenings that have taken place
in the country. Our heads hung in
shame. Those ugly and deplorable
incidents point out one thing and
that is that the country should not
be divided on the basis of language.
So far as the Congress is concerned,
though it was the originator of this
idea, it had come to revise its opinion
about this. The JVP Report is there,
The same stand was taken by the
S.R.C. Report. The Government of
India should make it known to every-
one that the country is not going to
be divided on the basis of language.
Every person in India must back this
stand of the Government.

Twa sorts of amendments have been
put up on this question. One sort of
people say that the country should be
divided on the basis of language.
There is one amendment to this effect.
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To them I will say: Do not make this
only a political issue. Look at this
guestion from the point of view oi
the unity of India and in the back-
ground of the happenings that have
taken place in the last two or three
months. Look at this problem from
the national point of view. You will
soon come to revise the policy. Then
there are others who say that the
policy has been vacillating and weak.
To them I will say it is democratic.

Mr. DEPUTY CHAIRMAN: Mr.
Saksena.

Surr VIJAY SINGH: I thank you
for the time given to me and I sup-
port the motion.

Surr H. P. SAKSENA: Sir, I have
no intention of converting the debate

on the President’s Address into a
general debate or into an S.R.C.
debate. We are very soon to have

the debate on the General Budget and
we have had a full debate on the
S.R.C. Report.

The President in his Address has
given us a review of past things over
which no one now has any control. He
has also given us a survey of the pre-
sentday happenings and expressed a
general, fervent and ardent hope for
the succeeding years which lie ahead
of us, full of hope and full of promise
for the well-being, the happenings
and the prosperity of the sub-conti-
nent known as India.

I have entered into a sort of com-
promise with my esteemed {friend,
Shri Bhupesh Gupta, to the effect that
I shall not speak anything on the
S.R.C. Report, since I want to win
him over and to bring him from the
barren path that he is treading on
today in that disowned party known
as the Communist Party. 1 mean to
fulfil my pledge and to speak nothing
on this S.R.C. Report. Maybe, there
may be some matters which are asso-
ciated with that Report, for instance,
the question of the riots in Bombay.
I am of the firm opinion that the
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Bombay Government did not play its
part well. On the one hand, it put
behind prison-bars hundreds of Com-
munijsts as if they were the villains
of the piece. On the other hand, those
persons who belonged to the other
parties and who were the chief engin-
eers and architects of the trouble and
the riots were not touched. I am of
the firm opinion that even if they
were Members of Parliament belong-
ing to this House or the other, who
were guilty of rousing the passions of
the common people, they should have
been put behind prison-bars just like
the Communists. But, unfortunately,
this was not done. Had it been done
in that manner, events would not
have taken the turn they did. This
is all that I have to say about the
S.R.C. Report and the riots that fol-
lowed last month in Bombay and
Orissa.

Sir, it is a very strange thing that
we have got very friendly relations
with that country known as the
United States of America which has
chosen to shut out the People’s
Republic of China from the United
Nations. We cannot excuse the U.S.
statesmen for doing this act of injus-
tice and unfairness to the people’s
Republic of China, which is the most
populous country in the world. Five
hundred million people are being shut
out from being represented in the U.N.
That injustice cannot last long. There
will be a general revolt against this
policy of the U.S.A. and the day will
soon come when China will find a
place in the U.N. and also on the
Security Council which it has got
every right to occupy.

[Tee Vice-CHAIRMAN (Surmr H. C.
MaTtHUR) in the Chair.]

Then, Sir, the U.S. Secretary of
State, Mr. Dulles, had the audacity to
tell the Foreign Minister of that
small and tiny country known as
Portugal that Goa was a province of
Portugal. When did this fellow
Dulles, who is as dull as a stone, have
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the knowledge and information of
this? There was one ‘province’ which
was  attached to the U.S.A. known as
the Philippines and which, because of
American public opinion, had to be
freed from the clutches of American
imperialism, as I would call it, and
which policy is finding favour these
days with the American authorities.
This too is only a temporary phase,
and America, remembering its past
history and traditions, will remain
loyal and faithful to anti-colonialism,
and the day will soon come when
Mr. Dulles, in the coming general
elections, will probably have to pay
a8 heavy price for the irresponsible
statement that he made.

A very sad thing is happening on
our eastern borders, and that is the
unparalleled exodus of East Pakis-
tanis not professing the same faith as
those who are in authority in East
Pakistan, into West Bengal in mil-
lions. This is a running source of
trouble and danger. I warn the Pak-
istan authorities both in the East and
in the West that they are writing a
very bad chapter in their history, and
the repercussions of that chapter will
one day, if not today at least ten
years hence, fall on their own co-reli-
gionists who are residing to the
extent of four crores in this country.
Of course, we want to have affection-
ate and sympathetic relationship
with all those who live in this
country. It is our tradition that we
have always been hospitable. Our
doors have always been open to those
who chose to live in India. W= per-
mit them even to propagate their own
religious faith here, because India
professes a religion which is univer-
sal, which contains within itself all
religions. Hinduism is not a religion;
it is only a way of life in which all
manner of beliefs are possible;
whcther you worship a stone, whether
you worship a snake, whether you
worship Allah, whether you call him
Ram or Krishna, it is the same divi-
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and allegiance, and, therefore, the
gates of this universal religion and
its boundaries are open to each and
every one, but certainly when the
common people set to their heart a
certain thing which has terribly
injured their feelings, then it will be
very difficult to turn them from the
path that they choose to lead. It is
very difficult for the 360 million people
of this country to keep silent when so
many millions of people from East
Pakistan are forced to leave their
hearths and homes and come to West
Bengal where there is no space to
rehabilitate and accommodate them.
This state of affairs should be an eye-
opener to the Pakistan authorities
that this process cannot go on for ever
and ever. The High Commissioner
for Pakistan in India waxes eloquent
that since he has been here, in the
last two or three years, out of 160 or
170 points of dispute between India
and Pakistan, all except four or five
have been resolved, but he has no
knowledge perhaps of this running
cancer which is known as the exodus
of Hindus from East Pakistan into
West Bengal. It is with a heavy heart
that I speak on this, because unfortu-
nately it smacks of my being a Hindu,
but I speak from a humanitarian
point of view when I say that this is
most unjust, most unfair, and it should
be looked into with a watchful and
careful eye.

My friend, Mr. Kishen Chand,
finds nothing of importance in the
Address of the President. What he
discovered there was that it was full
of the sins of commission and omis~
sion on the part of the Government
of the President, i.e.,, the Union Gov-
ernment. To this a very apt and fit-
ting reply was given by my friend,
Mr. Rajagopal Naidu, and I need not
waste any time over it. Another dis-
covery that he made was that our
Prime Minister entered into a deal
with Burma in order to gain popula-
Prime Minister of
India, Jawaharlal Nehru, stands in need
of any props to make himself popu-
lar in the eyes of others. Solid work,
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suffering and sacrifice are the acid
tests of a person being popular. These
our Prime Minister has got and so,
there was no necessity for him to
enter into a rice deal or any other
deal with Burma for the purpose of
getting popularity. I repudiate his
statement strongly. I assure my friend,
Mr. Kishen Chand, that all that India
has done is out of a sense of huma-
nity. If we find that any country
stands in need of our assistance......

Tee DEPUTY MINISTER ror
LABOUR (Surr Aem Avrr): Help a
neighbour.

Surr H. P. SAI@NA: ...... even

if we cannot afford it, we will render
it, whether it be Burma or Pakistan
or any other country. Did you not
read only two or three days ago that
we had promised to supply 10,000
tons of rice to Pakistan? Our rela-
tions with them may be good or they
may be bad, but there is a duly cast
on us as human beings, as the inheri-
tors of an ancient civilisation. It is
up to us to see that we alleviate the
sufferings of our neighbouring as well
as other countries in the world.

2 P.M.
Tue VICE-CHAIRMAN (SHr1 H. C.
MATHUR): It is time.

Fal
Sumt H. P. SAKESNA: I have
spoken for ten minutes only.

TeE VICE-CHAIRMAN (Sur1 H. C.
MatHuRr): For fifteen minutes.

Surr H. P. SAK@?VA: I shall
economise. That is the only promise

that I respectfully give to you.

THE VICE-CHAIRMAN (Ssarnr H. C.
MaTaUR): I don’t want any pro-
mises. I want you to wind up.

SHrr H. P. SAKESNA: The Presi-
dent’s Address sums up the entire
thing in one sentence when it says
that his “Government will continue to
use their best endeavours to advance
the cause of peaceful negotiations”.
This is the essence of the President’s
Address and it is up to us, as faithful
and loyal followers of the President,
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as well as of his Government, to
adhere to this principle of carrying

on and conducting peaceful negotia-
tions for which there is no limit.
Patience never ceases to be a virtue
even if it is carried to the farthest
limit.

Then the other important and
salient points in his Address are that
the Pakistan Government will take
appropriate measures to alleviate the
circumstances which are leading to-
of people from East
Bengal to West Bengal. The third
thing is the most important confe-
rence that was held at Bandung last
yvear. The fourth is that the Portu-
guese Government is not coming to
its senses somehow or other. It thinks
that India is speaking from weakness.
It does not understand that India is
speaking from the fullest measure of
strength but it does not use its
strength against{ non-descripts and
against weaklings and feeble coun-
tries like Portugal. It will be an
insanity on the part of India to be
measuring swords with Portugal.

THE VICE-CHAIRMAN (Surr H. C.
MatHUR): Now please wind up. It
it time.

Surt H. P. SAKSENA: 1 am very
sorry that even when I am called
upon to speak towards the fag end of
the debate I am chastised with this
restriction of time.

Tae VICE-CHAIRMAN (Surt H. C.
Matnur): Which you have yourself
put on yourself. Nobody else has put
it.

Surr H. P. SAKSENA: If itisso, I
am upset and I submit that I whole-
heartedly support the Address that
the President has been pleased to

deliver to us and for which we thank
him.

%Y Mo o HT : IT-AWTETR
A3y, TF W & 97 U2 Y @1 2
afFT g AT gAT B, TW FTCOT X
T9 fAasT T 7o T § W
WA foy wRey Ae O ga &
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[5 o To FX]

WS FT F 719 &, 39feg o 7 afg
AT FT T I 9T FIAIT ql AL
T SATET g T, SfFT S yE g
& 39 &7 a1 Frae AfEwTT gt g fF
gfas quz @t & fog fao 90
ITHATEAA  WRIRT, A I T 0F
faora Freor & fedy & AT =mgar §
A ag § zofaa wmgar § i g’
H 9 G WINT & HIL THAT Ted
gt framdt ¥ § 1 Sfer ferr W
aF T WINT §, AT g9 & AT,
ST g AW BT OF gA § qieal g |
ey, {9 & FIRO THRAT T ATCEA,
Ager WA # afs 9 vwar ¥ AR
& FTor awe fears T § & aga @
gfar €, T gt qF /T 7 ATAAT IAA
&Y 2 i afs wror g wwar wedt
/ST AT H, GV G HT AW CHRAT F
dq9 § &9 @ ar qg F15 sarEr g3
T R & | STHATEAS HGIST, Tg T
|2 F7 a1 2 fav o F FROT AR AW
Fewgmraad AR W& |

AT ST F9 FY ¥ avar ey
T w0g 7 faifa & F Swaa &
FIT AR GHI-GAT 9T T FR 3 W@
g WR w5 @& f& gR AmEe fa,
3[R AT Y, o i & aar
W@ AR 0% a0 S & T | s v
g1 fada 3 §, & W AW e
AT &7 gAY A F (7 F9 F 39
g ¥ A gu fagw o) Afq &
FAT N AT § A AT AT &y e
¥ Wy 9gT FW & 99 fF g fagra
o ¥ fad oF azwer @ W )
wazw g9 gran afs & &g & fagrat,
wF F AT A FiwesEt # gfg
F I 91 &) faaw § fAae 99
w1a ot fazara oA wq #1 9w
Iq Aifa & I 7@ awy wFw fFar

Forg A freaw & 37 g ag Aifg et
fa ¥ A fom T3 & T WTAT F AT
g 91, T 39 F I SAi-sgt Ay
draar T @it 39 Af @ w g
T AN TS AR qF AEd g
2 f5 uF auw &g F7 S Afg @y
IT LT AT N AT E¥fFm g A arg
St 99 & afvads gar T 99 & §
STALHA FTHIT T AT § HAIIE |
99 gay R A & affeafy g@dr
ot | 9 qHT, @ISy Nftq ¥F 419, [
FY afefeafs g@dr & | o< foe a8 $1
oy gt ¢ 5 gww gwy 9T gw A
T 9TeT &1 Y 99 99 719 & AT &
FTX AR fa=mi # afad= gy #i gy
Hifg & ofed e o o &
T FIETCYEN AFaEr T qT FHA
frgea fFar, M fF e F a9 &
wfag &, 94 ag fadrr fear av fF war-
A IFT AT A FAA AATITR
¢ afexr gife & 1 ¥R oo 3@ @y
ag foie Al R} A afsga ar
Fdt & 5 & 99 ¥ #E o 79 9g@
FE A FATS, ATHT G097 F  TAT
¥ & TTT TS FEAT | FAA FAAT &Y FEAT
# gwear § wata g iR fow -
WrEt 7 98 fae 7 Y Y § 99 fwd
F qg & | T WEET, AT TAYE T,
TATGETE BTS HIE 3 g T §, 7 1
st 7 F fager wefafreet 4, W
TAR AT F O faa st , voiifas
Frawal off S AToAw, & dEy |
TET HLAAN 50 TT 7 FF T
o feam ar for ST SR 99 Y
Hfa w1 g7 [ a7 =iy, 77 wfgass
21T F AT FUT A WY A FAaTEATH
dge, AT MNT qedd WS
q2«, T d1 st #r AL 49T O
I F o 7oAy WE & 7€y foig R
qr ff Faw WWT F HHC R AR
T AW TR ¢ Ao 59 ITHT
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qfifeafa & wfgqsw< &\ 57 99 aral
N @A FC AR TW F FA AT A
e | form ga wag foat fargstae
FHIRM ST 3T TN &1, 99
F T TE 6 T &Y I 95T AT
ff og 59 #1 aar f@ar w@roar %
g e I F FAT A A | I R
fesicrae b Tinsaleicia il
9T/ AN TE q 9FA-9 ALY WA
qeaT & o & WO g a9 & faw
| & \ A o H o1 FT AT &Y
&1 oran & o fF g7 ag O & fr s=i A
S 1T fTr o & fean @, o 9= A
fawifar &1 § ag #fysag  woER
T a9H ¥ fad § 1/ v
F fami frdt iy o & 9=t &
g oy wg aF faara s Aifa
FY qT §, Wl TF 2 & fga W= wfewr
FaTa §, T T (oA FH
¥ gEed} 7 N THFA ) FT Tg FET
foag 3w & foa wfgEes 30

AT WERd, A9 I8 39
T I ARFA v & B gAR ST F
A St e W fEr & aREf
¥ ATV ST EFA G A AT §F A
T g & T ¥ 3] 99 q™T A
A (A STo TTHAR THAT, S AR
& fr fagre =1 g9 T afedy s
#t fowr wra wtem & @ff ama X0
R d A TR A T,
IF AW S & F 97 F wrwor F o H
g & sy ar fagre Y 0 T A
e &, a9 o I 7 ag A T
fer 5 o fage #1 ¥ =< 7 g
g fv T8 1 SuTemy ARy, afk S
WX g & g ¥ fRaY Y s
A g A A AT B AN A
@ Fg % wrfaT & & any &' a
# 9 #} aATE | GH T HT 4097 9T
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mfeFe & FifF & a8 aF  faga
& g AT g AT R W | A
fad dmar o fage 1 W fiw @
ag § woar feg g9saT § 1 W AN
gt TR & S g9 A A W@
& 1T 39 1 & wawy & FRAT g
# 7Y SY awar F i iR fd SHTT
AT FLREAZAETF  AR-AFAATA
FY AT A @A AT faq areT F@TE
THTEL Hefvat qrga 7 w30 & & wfas
¥e ¥ FT7 qgt ¥ AeAgaTA farg-
I H, AT AATR E T awarg
Fg o & 98 A1 g7 &Y | A6 IAR
HTHA Faw qF T & TG 3 qAfew a9
WA oAt dhe § Fditw g
sl fra geenh wgfad o) aE
ST T & MR IR A ool e HaA faea
¥ ag o #Y g R oSH AT Aw v
TEAT F ST 9 & A} Teeafa
Fraet qEAAAT &I &1 | | oy {6 ot
TR 93 3 ATYTL I qG 9 AT AT
g D aulgay g e TR Q
w5y §, faara e & &faaq & 7 QA
afcfeafy & iz qaaardi a1 ariveam
TN IT W 3 AT ooy &
HIH T FT GrEAT A7 A@Y & afew
JTHTL AT A ¥ I vy o 0 W@
tHFaImITHN g1 g g faafw
W F0 41 g% fF ofeem aw
R ag o w1 §  fw 99 av W
AT TEfT & FIC TAM | 9T I A
T qG T FT &Y R AV 9t |
i qEIwEl ¥ fag e Ffew gy
& AR ag wrazg® gy 1 & & agi
d-EamTT A § S ¥ fag gt A
TR TF HAGT I e & | & A7y
qCE ¥ qg 19 T F3 W g afew
IE F AT A Ak fer @, IAF
|WHA @A I TGTE | 99 I QAL
aifeerma & fastor &1 aim #y 4y &
I A 7 fegrr @ @ 5 qfean
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[’Sﬁ Fo 7To %1]:(]

AR FT UTH HFT AT T
afed |+ S ST 9% WIS 99 #
T &Y I & fF o § HOA | A
TF el AW F ®Y § FIfOq 9 §
q deqEenEl 7 @ F g gen
SWE § | WX A T g8 WA T8l 8§
fr feqfeem & e g 9 @,
T @O TR GO AT wikg 7 faed
&Y FT T | g &) S Y A g
¥ ag & f 7 fegmm & wva faer
TR & 37 T HAT QU Tqa= qsq &1
T TGAT ATEA § | WA gHTY G &
fragmurdmEfcw ™
TR FY A g § A A W & o
Sfaa FrEEr F ) WS W A& W]
afcfeafa dar g s & fo & ford Y
FET # T AT 9T ARARATER
faa &< Wfgm )

. JURATEAL HEIEq, { I TF @I 41
fir Fer R fagre § @< § S
AT T T Y ST T ) FG16 ari-
| N AT QES @ A ar
T g WY, qQH 9C AT T gy
g1oa fER S &Y @ F fo e
W | e ot A 9 fage @Y woe
are frae ST aa E ¢ fRaw & wie-
ATHY WIS T AT FYA A g ) Afr
as 715 § fF 5= Fn-fasge gom wv A
2 § 0F I ArRad € & av |
aavg & fag g Frew & aga
a9 AT AT | 9 9HT I A
w gr-fasgz & Iga Ay g g
o 9@ R 35 WO ¥ §9F ame-
faRTC 9T #T AT FET AT & a7 TR
35 Wk 39 F1 fay F@ g, fw &
qTed g7 & | 3o faum W uw
e =t st famgT ¥ qfewm i
Iy TR T e SR faEre
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¥ qRET A S s #y 8, 50
gH @ AR A7 ggd ST w AN
Mfgd | gATY AT WAl Fv ot a8
Fo7 3 fr fER X wod  qU gt
F IR Y e ¥ fag o ooy &7
g ¥ @ma FY | W I AW A
frraga faffdor gt oo
g AT ¢ {5 5 T F7 g9 G
FT @R FAT AT | 39 AEoT F
3§ W T F ATIEL 2T AT ]
F sy W oF wamly s
# B FT B W s
F THFT T 1T AT G | W
g A I ANy Y e e ar
T GHT T H AT & ST 9 TR
F fwtor 1 Y faw & @y & ag q@@
¥ fog aqe guvd & I |

IJYEATETET HZIET, FHTR =T $1E 9T
TF WIS & H/UTC R AG § AR A
I F TF WINT AT 1Y § oy R
AT Y ¥ i agr ax faw faey -
WTNT oRT T & I SO ey ATy
FT FUW FF & | ST RA A & ¥
wforg, forad arX & =gy otar & f g
qT gt A T <a §, Feg ag A
g7 @ fafe & 5 g @wr Y
TR I AT 7 ST - R Aar
| aga § S § 97 SOy S § 1
fexag T1a gl fF SO Ry A
T &Y WTST FYY o g A A )
T &Y ATHTHT & HATAT GHIL NI 6
2eYe FaTe 9T & qrfeeary wr famior
T 4T, g T AT 7 FATAY, Jrrat
T fadft ot FC a9 77 § =T wOA
HYHT WTST BT ST FIF § 1 A /TR
TG & FA7 Yo,000 qWTET HIT faefy
T HT I I § A1 FIAT AT AT
qAAA & 1 T F T YA ST AT
FT GAT Q@ § A gH & gAr g
R Y § fr o g I A A
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# @ AT § AT AT A G
T T T g dw AT A W oA ¥
g | T A awt 9T I O AT
A A s A e, e B
WG Sterey a7 fAe7 1 39 a@d g
AT I T AT 1Y AT A G ARAT
AT OF T & gL A F AT H A9
I o mar aRagdfag &
A HTA g & g g vl gd frem A
g1 fF W Famme oo w=d
T el 1 g Y g1, afk 3 A
g @ 5w T T FgA FAT FE A
qra TGl & AT =frara & 1 0% HqdaT
Wy Sft & FE A G A A IR A
99 T 1 “feAraaT ques w91
#R 9w far | afe fgwrea S
A IR NG F qIX A gH A o
L 2 AT I AW AT Fre 397 A0fET )
W Era § S ofvfeafy gwe W @
3T § 9 F g 99 AW A wiE @9
ST A1fEd | UFAT T geEE gETR ARl
frqar e § St IR F Zz qwAT |
TRAWHA ST aed g gs v @
& A9 AFN AT OF gEF AT qA0fEy
HIX g o AT T1igg Fr 3 %Y oFar
I @ T fag IuHT O T |
ag @A & fag g9 g AFT FT e
FU W WA S F1 7 fEy
iz 9t € 39 BT [T | WX gH A qar
T e 1 T8 & AT A )
A wiw wr vy & S R oo gl
FY a1 T

= F A & g & ag Wl =Agm
o Fa e & AT O AT R HIATH
T CF QAT G ST FT T
F gA F JAT § | I9 T gH AT &
ary faeare s Tfzg | i &Y o
T AT &, TF QT S § ST AL A HY
OF g # a9 g § | W ag ared
AgY & o ag IaTa AT T T S
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& 1 WTYTF qr @ 1 98 AT AT
2 frogm gt oY ME g
AT g g ey wreT § A7
IqE Ut AW AT OF QA F A A
afsa 2 od: 93 g7 9T AW w1 w9
gt st @ fF ey wfa 99 # S
\ .
TuE VICE-CHAIRMAN (Sum H.

C. MaTHUR): The time is up, Mr.
Kapoor.

Y

Surr JASPAT ROY KAPOOR: Am
I coming to the end of my time?

Surr H. C. MATHUR: You have
already come to the end of it.

Mt o o KT : AN A F F &
3 FTOT FZT | WIFT § 71 av a1l & &
97 v afF
Te VICE-CHAIRMAN (Smm1 H.
C. MATHUR): Then you will have to
impinge on other’s time.

’q"‘ﬁoUOﬂ'{Zfﬁﬁm qHTT
fea Zar g 0
JqEATET] WRIRT, § TF o3 T &
gvay § FgAT AEATE AR 9g Al
for g AT o o o | a7 Far
qr B g M AT AN A
M # GOTE T F A0 KA
fegrar MrIEE Y wTHUAR | S
e 1wy e A@EFE AW
78 g awdr ) FgF T AT F@ER
A AT XA I A F AT
qeAE & BN R A FG ATey
WL AFRE goamg A SwE
i AeaTRA Ag) far ar | g, 98 a8y
3 of fF ag v 1 g &40 =ik
@ gr § 3 9Ny EEeAar &
IEd 9 1 Afed b= @ ¥ Ry
qaamg fwaT S 7 qOmE §1 aw
ar W 7 gamg § famw od9r
& 99 AW FT AW FH AR fEmmr
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[41 o0 We FIR]

Wzl § 5 wewwt AiE S &9 LYo
§ sEaTd qAE F G W98
A flf &1 4t fF 99 oF @&
TF FAWE w1 QW SEifaE
TaEIg 4 3@ T 9, § IENT WAL
T 3 fF 9 T HC TOmg A
W-0F TAVE FW A & e
F IEA @ FEAAT FE 89
e & fF 9T qOME ST 99T §
FamE UF @9 A9 8, ©F  qE
fiT g ¥ s e FA
& WUFR daq I w§ R
TEH U AN NS & 1 qH W
frmarg 2 5 aflk gw @ifd @ AR
FTHRTT 9% AT @, St 5 faf=a
& " A A IA AR AR A G
F oA # fordy weir ara & o fazam
/T WA@T AEY &Y FEAT, qv AT F;
g q€ Weg WX gREC adw ¥
g A A | AT WA WA @Y
TR F A A

JTATS WRIeE, AS AT FY
qAT ¥ UF @ GHEET AT &®
e § Hig &7 AT § | W
gy § faaR ¥ 989 9 | R
aq FE Ao faErad gaR ame
AT, AFA W 9T § w A #y
g9 @4 Fg a1 AgAr g fF g
WF Fgd ¥ WG 99 & i
FARE A AT O =R #%
QT &, 98 IH HAH €39 ¥ 97
W I F AW FL AW AT
qfadd #T T | AT g7 T A |
qUINETE &=T FAW ST W & AT
ot ®fgx f5 awwaE =T AW
a1 @ & fow, 99 TF A 3@ 3
yEad T &, § gmaan g5 @
gt A g T g, AR T A ¥
qE OF WEH qAM T G g, T8

| St gt g/ faeft 8, 599 95 Q%o

® FLIGA | 78 AH 9571 & fop Y
TTHA 99 grefan’ & fag ¥o U
&l fitea fFan s @ & ik w|t
qF qH AT §——A T AN & 391+
T 3w & A 2, Ak & Aww
&= ‘T TEE g0} alomT ag
wr T ¥ fFoag wewr fw WY
TS g7 & T WEE’R aF @
o fIgsr oHEAT e g ga]
& wfas g & aF ‘A w997
FT Fer T g | fafema & 5w &y
AT WIS g g9 'l 8
T TR T AN oW Agr
FgAIAT, Ffew W A g uAT TR,
o ant & fam @ Yo Fw wAT
T T g afe ‘e femde” #
fag #a7 0 FT TYIT @1 AT |
| 8 W SIRT o AR TE R A
ug & & “wwg=ter” & fau, g
AW & HHE T & [, Faef Y FOT
To T@T AT § | 9 THL Y FUT To
Y Y T Fo ‘e gefan”’ & fag
T TATE, R0 FUT ®o ‘v faormig’”
% fAg @ T g W Yo FAT AT
T A & o T@T 7 § (o 3y seeey
qi= |} TTAT ARAW aF g | 9 §2ar
Sfea 78T ST gar | 59 o7 e
FHEA &1 W & 37 A f7=me s
ag T9 ¥ FUSRI HT ATIT-HIHT FT
¥ e 33 F09 gar g, geiw
At & o faaif@ w2 "k =y
e IR FUT  wAq {Feid” & g
frati #2 a1fF @ F g I gt
Iga T WL §, 98 T AT g Av
a0 gi—Fgl Fal A1 qAN AW WY aga
3 SR A WA -9 AT 3@ g
# gl frer &%)

TF 19 "R, 997 3% 7 Pra-fry
wem & fod 78 ' fuifea faan



637
TAT } | T AF IO AW HT I g,
I9 FT AETET A H Qo T AET § AR
qforFHe HERT & JATH & FAA g 97
FT oeaTe 27 § o gAT wiE S
@ E~FATT 93T aga & (IsisT gar
&, fawr ¥, gaer 7 o 8T wae ¥ fager
g @ e & g afves T AR e & aaad
F g T8 WEHd FI 7, ¥fer w9 99 e
SH & AW F 19 AT A gqw TE
& aY gHTT &% &Y Srar @ R S 39
F{E ®o i B wral &) famt
€ 99 # garw feear 9 ¥ F9 ArEwy
F waarg ¥ faeem & w1igg 1 dg @
frgeT gHT §F & A1 AR I ¥
fea ot Y faamr =rfed, AfwT oanyg
" gy W adr faar wam #
Sat 5 o1 t=o o TN F FAWEAT
fF wmg &1 w9 faar @ w99
S #1 qiygF vt g, oY arg 98 &1

S S A & & (TR ¢
AN G, | I qQqE FT
T & awdm Far §

Wl aF @A § aga § §aeql A
TSl & gAST ¥ gEEed A Hod
farre anfex oo €, 99 & o8 o soar
& f cadear wifeq & am= g 3 W
Ted S ST g Anfed d9T 8
g7 | {99 g & TS99 A AT W
B FW § SHI qg &@aqe ar g
FAE AT GHTL TOEAT FT AT AT /Y
AR WO LAl 9T w8 R
HT T gH {6 39 aE F1 @ W
¢ & 99 F9ad ag 3w 9w @ )
AR W F HIT FAI oy v §
fom & @ & fog 7w ) & A o
¥ @ g & fax F< sfaa e
TEN ] | AW SEaeRar yifd F aE 5
9 & fag Tg F =Ry § ar
T faQdy aeq o w190 7Y @ § foA
& 21 7 wfgd &1 1 o HTo Ao Rt
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1 7 e | 39§ 39 F faam 7
TG T 2 5 g9 w9 AW A -
FEET FY OF g9 F e qed §
e & agg & wrag @« a9 & | I
fto MR ard dye €eq #I AV FAEAH
off, S FEdTH FY GH FT F gW O
a8 At F famior Y swaear Ft AT
FU o0 & 3 67 FAST T04qT A HAT
FH K @9 AT § T FAAT TGP
AR 3 & AEfeee G & T3 )
T 90 FT T | fergeam w1 #1¢ fewat
ey faRelt TS W AR ST @I § b
waaar st F q2 foa a@ #1
fergeam ar, dqr § W & AT AW
T ) WTHTETE NTAL AT THAT HT A HFT
T & we aad g ¥ g
AR aeafa i AoEE e g
ST #T WX Wi 9g€ S FY fegret
# faaga Nar Ak T A a@
g A § TTOH & § | g F
Tg A I & I aerifa § w6
affeafaat & wrgan< afama gar war
& | wErenT SfY F "ee 9 & qe wad
I fagrdl Y FEAT 97 HIT HAF 7 7
FATETAT™ AT H Hq 39 fa=my
FT II FX T €Y F T 1T 1 A9
frar & & og feg fager @ @,
e & fgg & fag ankms T8 €
afz gw eagran 7 IfA@ F AITAT
& ATY TEAT A8 § 1 g4 59 fagra sy
THAT AT Aifeg HR W fomdt st
N @ F fagr ® @EFR FET
Tt | TF Ay STl F TAAT & HTHC
YT gH  WOAT Il H &Eaear
1 @aX § 4G A IS | T AT HH
g o ww At oafa Al dEd €
g 78 A § 5 #r afifeafa s
g

g 9% I8 W fag 9w § )
oAt O g 9 3 991 & F7 (AW
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[+t #=arerer 2o 4w]
& M7 wEaE F TREE FT Ay
FIH  ISMAT AT & qE AT AGF § |
99 F A S A e @ a3 A
T A7 gy e &1 ar wfga &
[T &, fFaraY &1 g9r A9 g @0
2 AR G a8, W T 3G
&) fFr MR F a9 @9 1 7 famga
g ) aF § 1 FrEl @ e w0
TS, ST T AIAG FIT A HI W
A O W a7 ety g
ST 7 A7 geiafy A =rgar & fF &
&Y sfy gy a1 eFaerar wifeq F qger
foret afoel & wiar <gar or 59 4 fag
s 1 ;1 3fagm #1 afed | 55 e ager
FE 7 fqq 9rg 9T wAA™ @da
FY sqaEqT FY, IF WA I T 99 § 7R
o = & wra 97 o7 fafesda sgam
W WAF  qeafEl § T WA
gOg F¢ Agar wifsat § w2 faar
F g fey |maE ot A & fRAR
&5 T 30 a1% A <gar & fw w Y vy
feg I A W A THS FL@T TEH
INAR AT dm MAaF AR &
fegeam & frft s  WFW
X Y g X AT FY FHY Y,
TR F T gy ¥ & s ¥
T THIT T SqawdT w747 o g o &
fe ST #1 A9H FIH F FETT S AT
at fergeam oF gt W @ @ fod 9y
ST O g F g S AN & A
& fag 999 & 7 @7 F3 37 =0fed )
AT AGT AE g E R g
gaafa frel 7 @g o T W, @
M T I TH W, T I F g
PRI L G L E L 1
AT AT E

gart T d=adiy G £ aa
FW & A7 agq & & WS ai= | aw
Y TTH A A gRE T =W gaq
FUT €97 5, I F ¥ 50971 FUS g9 1
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23T e wew faeer g & wafaw
39 &7 71T # o 37 %1 ofys vt faer)
& a1 famoran & g fF 2w wret
0T o & St i Hiafedt § oy A9 afew
HH-HE F U A @ § | T SIar
F 17 WY I FT ST FEY THT F T
W | W qT A I 99 A w97
arfas o &7 fagre JoF Ay g ar
™ faeam fea fF 7 ¢ gae afos
AT I A AT FT AVSAATHY FT AT
T @7 AT AT I KT F G Araw
F1 wYT w7 alw #T a9 § AT
TIT 1T P& FAST AN & @+ g
FIE ST T FXTHA | T T FrorATHY
F AT FAGT HT AT GAA & g
maTET e fFgmm A A G
areqa 7 fw 9917 § AW %1 IA @
aFar 2 1

T HIEOT F ALTAHI FV AT
FITEY | Wl e A s o P
TTE F FIA 39 0T § &7 3 FT FewTH
BN THAT & | NI T F1E THT F2H
IS & AT AT ot o 8 smfasfrer
a7 #3, e, e ok weg &
feddt &1 FWT 9_A FT, OH AT FQ
& o & B e Y 6 2y 99 ¥ -
TR E, TE ST FT TG F9F T §
feFT o7 37 F =9 Agrafa w6 oF
FT qAFTS F F AN AT fagerar s
1 ot A R B g e g
g I ag AW &7 AN w4 F qOF
FY &Y FTIW TEAT AGA § | AT WA
41 #r syaear 1 ey 1 AR F
AT T T AT ¥ Fedr FHT 7 Aeg-
FOOT FAT AMMEF | FAT F IR wT
HR I F T FT T Wow-Fd o g
¥ IUANT FT & I FV UF FEHET 2
ST AT & HAT @O A9 g, FISY
e AT &, @ a¥gd Forw ar g
I FIA F AT FT 1 3T FT @IS AT
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& AT T §HT F MereAl F RS §
1 F A7 § T QO W € AR
FHve aw ST & | AR args fa famt
& Heqiq ST AT HO S A & I (AFHt
R S 3T 3 § H A aQF & T
FY I AT TECT F7 44T 3 37 & AR
AEt A ar ST Y ofiEm AT AT I E )
T G ¥ F AN IR B A F
# FYq &, TEIHT HT GAE F &, NSSH
WA §, WX I9 F a9 37 T AT &
[ A qEW  gEAEfT A A,
AR ST AT qUISETET ST FY el
AT AR & I§ FT HAT FQ §;
T 9 a6 oA wAify Fdns §
AT M F JFG T 37 FT TAAT A
TqEA € | TIT AT FHIRIT HT HTEAT
W & Ao & § oo avt 7
a #Y sy wfy =ufaq w@ & 39 &7 20
sfaere ar wo ufterT aeme, g g
T T oy 1y gy oy aw Y Aer-
Ui & FI0T GG g T FCF A A
g7 FAGT AT TN ¥ GiE AT W AT
T, ore T afew | ' o g g
F ST AT ST S G AT § WX IAaqr
g AT T &Ry F

STET 7 USITTT & AT FT qFG7 §
Iq wwor | afg ey T FOsIEy
F FUT FfeF THIA ST JIG7 al a7
T FAT | T A F AT AT W
FUATTY TF oy @€ F @ g |
o9 {7 &M HYT SURAT FT T A Q@
A T AWN TN ITR | g &
A A T 6 THo B0 HYo F T
¥ TRW A qETAGIEE | A AT
fraRa DGR TR E-q@ d, T
&, ToT &, wfare §, 99 #7199 B w@a
A HF AT F T TREHT H T |
ag &1 a1 g Aree aaw #t, faq w7
qrefafeal & agat 8, 99 1 fm s
nfesg g7t & ) O AW A fage faA
121 R.S.D.—5
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& ¥t 57 S ¥ Ay 2 ey ad A
MR wo fgqt & v w70 F @
faraly @ & ara aar gal AR & 9y
TEHGT FTF AR (AT T@T | GHAS
fog ok 9= matat F o IR
et w1 AR aaT fgdl &1 e
T T &7 59 A0 F ATIV FY ATEAT FY
AT g@q G SqIEqTHI F7 FTAT @G
F fag faee & | & @ & 7y Ma
AANY & 5 oW A yaedr F fag
AT SAT d SR A fod, A AT|T
#; AF F F foa; & adey
F A, AN 1R w7y &7 F o
gAY T EEAT FT ST AW F
FIARE S H 3rF a0F q, FET-
e addy #w @9 # ¥9F ¥ fom;
q1E dto HIX GTE Ho T TH FT Y TG
AT GHT & T 71 & T F 957 §8
WA 79 F fog; 7 rEmsm @
REITAARTA T =T &Y 74T
§ 1 A AR & T FT AT F &Y
ARTE ? TMIT F UL Y O I &
T 99 IF gATT TRET & A1y
T W | uF FAT A famtor 98 w37
49 qF A T B JAAT T AT AG
FCAIT | F TH AT AT § A
W F 9gT § AW T AT @ &
fe g afig Fagw | gt g
e @sdagigmirgny fr
AAGATET T 9g7 ¥ ¢F A, 77 a7
FTH FAF [T FIHAT UL FEHTAT FLAT
a1, FIAT SAIEIT FT TR T * f7q
g WFR § AT & SHIEITHT FI
gham ¥ fa waemw @ 8
Q{Toﬂ'l’(o%ﬁ'o%w {E’a’ﬂﬁ'ﬁ
feafg Grgf o e oz & f
AW 04, I g, S wE
g WX S & a3 gu wEt & T
I T AR HT 3T AT § I I
fifeaa =7 & g F faams o= &

| fom Rl @t & weT e oax
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[’aﬁ'mm Yo a‘ra]
qgHAT § WX Tg TF ITHA HA AT
FT AT 39T § | A6qT | 98 9 QI
qraT & f ag F AT @I & AT A
AT A FT AT TG FHT FAN Al HT
" o w8 59 3 FT g w7
o F4T AT T THhAT &} AT A,
TTHTY FT FUST T HT GFIRT T IIE-
faat 7 7= 3 faur | #gr S@T 2
for OET AT THo ;Ko HYo fOE &
TEASE EIFT T @Y & | T T a1
A E el var Al frasar )
F NG F arhd g o IR ATTF
o 7Y afer wow Tt & o, oow
feat & fo &= saoreier @ § | AR
oy qe@ & W fF it o s &
T T W@ & | 9 AT WU AT
¥ freg ag < off a9 TR qAl A

Tue VICE-CHAIRMAN (Surr H. C.
MaTtnUR): Mr. Vaidya, it is time now;
you are only repeating.

SHrI KANHAIYALAL D. VAIDYA:
Not repeating, Sir.

" 'Tae VICE-CHAIRMAN (Surr H. C.
" MaTHUR): These vyou have said
already. It is time; please wind up.
If you have anything more to say,
please say that and conclude.

SHrRI KANHAIYALAL D. VAIDYA:
I have taken only 12 minutes, I think,
Sir.

Tre VICE-CHAIRMAN (Smrr H. C.
MatrUR): It is 15 minutes. Please
wind up.

Surr KANHAIYALAL D. VAIDYA:
Anyway I am finishing just now, Sir.
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SHrr GOPIKRISHNA VIJAIVAR-
GIYA (Madhya Bharat): Mr. Vice-
Chairman, after Mr. Vaidya’s speech
it is very difficult for me to give a
more vehement speech. What he
said was, of course, very good. I am
also one of those who appréciate and
support the President’s Address. Sir,
I have noted that one of the critics in
the other House mentioned that the
Address of the President was a third
class report of an Under Secretary. 1
do not share that view. In fact, the
Address is a very balanced and brief
description of the events of last year
and also of the programmes for the
next year. In that speech a lead has
been given and some opinions have
been expressed which are very good.
That criticism, therefore, only shows
the bankruptcy of the mind and
thought of the critic himself. I can
say that in this speech of the Presi-
dent there is no indication of confu-
sion of thought either in the mind of
the Government or in that of the rul-
ing party. In fact, the confusion
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resides somewhere else; the cunfusion
is in the mind of the other varties.
The Socialist Party has got divided
opihions on the problem of reorgani-
sation of States. There is the Commu-
nist Party, and the Hindu Party and
the Akali Party. I will just show that
it is their minds that are confused
and not of the Congress.

Now, the Communist Party of India
is very vehemently crying for lingu-
istic provinces, At every important
point of time their thesis had gone
wrong in India and now they are cry-
ing for dividing the whole country
linguistically. They have ignored the
entire history and the social condi-
tions of this country. There was no
need for the hon. Mr. Bhupesh Gupta
on the other side to quote the pledges
and decisions of the Congress. In
fact, the Congress does recognise the
importance of language, but langu-
age cannot be the predominant factor
in the redistribution of provinces.
Have we not seen the result of going
all out in the direction of linguistic
redistribution in the recent happen-
ings in the country? We have seen
riots in Bombay, in Orissa and in
other places. If language craates
separatism in the minds of the people,
if it is not a joining force, then too
much of linguism is a dangerous
thing. So our Government is pro-
ceeding cautiously. If linguistic mino-
rities are to be treated as they were
treated in Bombay and elsewhere,
then Mr. Gadgil’'s blank cheque can-
not do anything. He was prepared to
give a blank cheque to the linguistic
minorities, but what can those safe-
guards do if bitterness is created on
the basis of language? So the policy
of the Communist Party of dividing
the whole country into linguistic pro-
vinces is fraught with grave danger.

Now, some critics have said that
the Congress is not moving demo-
cratically. They have suggested that
some kind of conference of the differ-
ent parties should be called or some
such steps should be taken. This
criticism is also groundless. In fact,
the Government was going on with a

time-table in the direction of reorga-
nisation, but these riots and violence
occurred. If we have gone in a wrong
direction, looking to the conditions of
this country and the mentality of our
people all over, we should no doubt
trace back our steps. We should,
therefore, review the whole situation
and take whatever decisions are
necessary. This Parliament, of course,
will take decisions. Now there |is
much bitterness about the adjustment
of boundaries and about some very
important towns like Bombay etc. If
every group tries to insist that its
opinion must prevail and its point of
view must be conceded, and if it were
to threaten that if this problem is not
solved here it will be solved in the
streets, I think such a mentality is
very deplorable. 1 will again refer
to Mr. Gadgil’s speech. He said that
he was not going to be Parasuram
killing his mother, that Maharashtra
was his mother and not Bharat Mata.
From the great patriotic stand that he
belongs to the whole of India and that
India belongs to him and that Bharat
Mata is his mother, he climbs down
to the position that Maharashtra only
is his mother. That is how we are
going in a wrong direction on
account of this linguistic madness or
mania. So we should not attach too
much importance to this linguistic
redistribution. There are other things
to be considered also. As Panditji
once said, thinking in terms of poli-~
tics is really not progressive thinking
but when we think in terms of eco~
nomics or in social terms, then only
our thinking is progressive. There-
fore, let wus not attach too much
importance to this linguistic problem.
Here all parties must join. This must
not be a party affair. In fact, any
important question should not be a
party affair; for example, planning,
redistribution of States and there may
be many others which should not be
treated by any party as party affairs.
Therefore, going too much in the
direction of linguism is bad and we
should retrace our steps and consider
afresh what is to be done. The idea
of multi-lingual provinces has got to
be worked out. The constitutional
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experts and other people should sit
down and think out whether there
should be a three-tier State or any
other change should be made in the
Constitution so that too much of this
linguistic madness may not go on.

I have only to add one more thing
about this redistribution of States and
that is that I generally approve of the
decisions taken by the Government.
I very much welcome the formation
of Madhya Pradesh. In the centre of
India it is really going to be a very
strong and resourceful province. I
may add, of course, if my friends
from U.P. are here, that some move is
being made to enlarge UP. and to
take in Vindhya Pradesh into U.P.

,Surt JASPAT ROY KAPOOR: Not
to enlarge U.P. but to open its doors
to anybody who wants to come in.

Sur1 GOPIKRISHNA VIJAIVAR-
GIYA: But my point is that the
Madhya Pradesh which is going to be
formed may not be truncated. The
valuable minerals and other things
that are there should continue to be
in Madhya Pradesh. This new Madhya
Pradesh will be a thing of pride and
hope for everybody, for the whole of
India. So it should not be truncated
and nothing should be taken out of
the proposed Madhya Pradesh.

Capr. AWADHESH PRATAP
SINGH (Vindhya Pradesh): Even
without Vindhya Pradesh there will
be sufficient minerals and resources.

Sari GOPIKRISHNA VIJAIVAR-
GIYA: Sir, I have said what I had to
say about that.

Sur1 JASPAT ROY XKAPOOR:
There are many suitors for Vindhya
Pradesh.

Sert GOPIKRISHNA VIJAIVAR-
GIYA: It is not the whole of the
Vindhya Pradesh that wants to go
into U.P. There may be a few per-
sons but there are others who do not
want to go.

Capr. AWADHESH PRATAP
SINGH: A majority of the people and
the P.CC......

Surt JASPAT ROY KAPOOR: Do
not abduct it forcibly to Madhya
Pradesh against its wishes.

Surt GOPIKRISHNA VIJAIVAR-
GIYA: I now go to the other point
which is planning. The President has
referred to planning in his Address
and our success with the first Five
Year Plan is very encouraging and
fills us with hope for the success of
the second Plan. The question of
finding out means and resources for
Rs. 4,800 crores is, of course, there,
but let us hope that we shall be able
to solve that problem. As Nandaji
spoke yesterday, first priority is
being given to the problem of
unemployment. In the first Plan 31
erores of rupees were provided for
small industries, but in the second
five Year Plan 200 crores have been
provided for small and cottage
industries. This will remove
unemployment to a large extent. And
then some people will be employed in
agticulture, some in Ambar Charkha,
etc. So, in this way in the second
Plan we shall be able to remove un-

employmént to some extent. The
targets fixed are, of course, very
encouraging. In our country, after

the second Plan, we shall go ahead in
the direction of,industrialisation.

Then, Sir, I am perplexed about the
defence of the country. This question
is a very serious question and on our
borders, on both sides, there have
been pacts like the Baghdad Pact and
the SEATO pact. The President has
very rightly drawn our attention to
that. Now, Pakistan is being armed
by other countries. That is also a
dangerous thing for our country. I
think the Government is taking pro-
per steps for that. There was a recent
incident. A part of Kutch has been
attacked by Pakistan forces. That is
a serious affair for us and I think the
Government will take proper steps.



I549 Motion of Thanks on [ 23 FEB. 1956 ] President’s Address

There are many other things, but I
have chosen only a few and I think
we should be thankful to the Presi-
dent for giving us a good speech.

Dr. ANUP SINGH (Punjab): Sir, I
rise to associate myself with the
sentiments that have been expressed
in favour of the President’s Address
to the joint session of Parliament. I
am fully aware that there has been
a good deal of criticism both in this
House and the other, criticism
regarding the omission of certain items
which in the judgment of the speakers
should have been there and certain
items which should have been elabo-
rated upon. But I think we miss the
entire spirit of the President’s Address
and what it is supposed to be.. It is
not a blueprint of the measures that
the Government should take this year,
nor is it a very elaborate review of
what has transpired before. It sim-
ply highlights some of the things that
the Government attempted to solve
during the last year and it gives a
general indication of what are some
of the major problems with which
we are confronted. I submit that the
President himself has admirably sum-
med up the whole thing in a very
brief but very appropriate phrase,
when he in the very first paragraph,
has said that “there is room neither
for complacency nor for despair.”
And I think that sentiment is charac-
teristic of the humility of the Presi-
dent of this great Republic. He has
not gloated over what the Govern-
ment has accomplished, nor is he
unaware of some of the problems that
still face us. And as I said once we
accept that point of view, the Presi-
dent’s Address is a commendable
piece of document. I am not going
into the details of the Address itself,
because I feel that enough has been
said, but I wou’d request the Mem-
bers to re-read it and read

every
paragraph very carefully. I think
every paragraph contains a certain

basic idea—about foreign affairs where
we stand, about the second Five
Year Plan. About the question of
reorganisation of States, I think, the
President has very ably summed up
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what the policy of the Government
is.

Let me first begin with the section
of foreign affairs. Some Members in
the other House—and I am not sure
whether some might have said it here
also because, unfortunately, I hawve
been absent—have said that a great
deal of space has been devoted to
foreign affairs, a bit out of propor-
tion. I do not happen to share that
view, because, I think, you will all
agree that in our contemporary world,
burning with dissensions and fears of
war, nothing is more urgent, nothing
is more paramount than the issue of
peace and war, because if a modern
war unfortunately breaks out, I am
sure that all our measures, which
might appear to us to be very big, the
question of reorganisation of States,
the community projects, the Five
Year Plan, all of them will go into
the dust. I feel, therefore, that
emphasis on foreign affairs today
means primarily whether you are for
peace or for war, for arbitration, for
negotiation or for armed conflict. I
feel the emphasis on that issue is not
only well warranted, but the duty of
every Government. And I feel that
our Government in emphasising our
stand on foreign affairs and trying to
make a humble contribution to the
problem of peace and war has earned
not only the goodwill of the people
elsewhere but also the gratitude of
our own people. The President has
very appropriately, once again, point-
ed out that there has been some pro-
gress in the lessening of tension, but as
a realist he has warned us that there
has not been any considerable im-
provement in eliminating fear and eli-
minating hostilities. The two giants
still look at each other menacingly
and I think that the section on foreign
affairs sums up very appropriately
and very cogently the policy of the
Government of India which stands
vindicated and has been accepted by
our people regardless of their political
affiliations.

A great deal has been said about
the reorganisation of the States, so
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much so that any outsider listening to
the debates in both these Houses,
reading the editorials, reading some of
the accounts of the recent unfortunate
riois in Bombay and elsewhere might
feel that the greatest issue that India
today was facing was whether a
certain minor bit of a tehsil or dis-
triet should go to this State or the
other State, as if we had no other
problem, the problem of appealing
poverty of cur people. Sir, day before
yesterday I was reading the Presi-
dent’s Address and some of the
editorials on the reorganisation of
States, when my mind was taken
away from this otherwise more
important issue. An almost half-
clad elderly woman—and it is not an
unfamiliar sight either in Delhi or
elsewhere—came to my door when I
was reading the report asking for a
piece of bread, chapati. Do you for a
moment imagine that she is at all
concerned with this? Does it mean
anything to her whether Bombay goes
to Maharashtra or Gujarat, whether
Punjabi and Hindi are the two langu-
ages accepted by the State of Punjab?

[MR. DEPUTY CHAIRMAN in the Chair.]

Her only concern was how to feed
herself and possibly her children. So,
the paramount issue in India today
is not the reorganisation of the States,
not even some of the big projects—
which I am sure are designed to help
the poor—but the paramount issue is
whether we of this generation, of this
post-freedom India are capable of
solving the problems of poverty, hun-
ger and illiteracy in our coun-
try. A good deal has been said
in criticism of the Congress policy
before freedom with respect to the
reorganisation of States and recently
also. I think that perhaps some of the
criticisms are valid, but | submit that
all that the Congress said during the
pre-Indépendence days =ns that the
distribution of States was not made
naving regard either to the economic
needs of the people or their cultural
affinity or linguistic affinity. It was

3 .M.
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» .
made, as we all know, primarily on

administrative and military con-
siderations. The Congress kept on
emphasizing this year {o year in iis

annual sessions. What is the so-called
political somersault since achieving
freedom? The Congress leadership
has realised that the redistribution of
States either according to linguistic or
other considerations is not the only
issue. They were confronted with the
issue of the partition of the country,
the question of Kashmir and half-a-
dozen other things. If there is any-
thing that I can gather from the reso-
lutions and the statements of the
leaders, the only thing that they are
saying is that language is not the only
consideration. Having seen what erup-
tion this linguistic fanaticism has
caused, there i1s ample warning to our
countrymen to beware and walk slow-
ly, and not to be led astray. I do not
feel that there has been any betrayal
of the people in politics. When you
make any decision, you have to take
into consideration all the relevant
factors and if subsequently the circum-
stances change, it is neither a betrayal
of the masses nor going back on your
words, if you modify your stand in
terms of the existing circumstances.
And I say this not from a partisan
point of view, but only objectively, I
am not in a position to suggest what
should be the solution except to say
that whatever solution may be arrived
at, must be arrived at democratically
with the consent of the people. This
is a very obvious statement and at the
same time. we should remind our-
selves that no matter how guarded
we are in our appraisal of the sifua-
tion and in our demand, we cannof do
it wholeheartedly. It will have to be
In this
context, I might say that personally
I am not enamoured of the term ‘High
In fact, every time I see

little bit repulsive. OQOur leaders are
great democrats, great liberals. I have
no doubt about it. But I feel that
this smacks always of a military term.
I would likeit to be called a ‘Steering
Committee’ or an ‘Advisory Board’,
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but not ‘High Command’. Anyhow, it | some solution of the problem will be

is neither here nor there.

I would like to say a few words
about my own State, Punjab. Just
recently, there were three great con-
ventions in the city of Amritsar. I
have seen some rallies and confer-
ences both in India and elsewhere.
But I have never seen such a mass of
humanity that just poured into
Amritsar, the Congress, the Akalis
and the Mahasabha people trying to
surpass the other in {rying to demon-
strate to the people that they have the
largest following. I am not prepared
to say who excelled whom. But I
would like to utilise this occasion for
congratulating the Punjab Adminis-
tration and the respective parties for
the restraint that they have shown
during their deliberations and during
the processions. When I reached
Amritsar, there were ugly rumours—
not deliberately let loose by interested
parties, maybe that was part of it.
But the general feeling was that
something was going to happen. The
. most important thing to bear in mind
is that the leaders of the two parties,
namely, the Akalis and the Mahasabha
people, publicly announced in their
respective meetings that no matter
what happened, they would not resort
to violence. And I think this is a
lesson to be drawn that, if the leaders
are genuinely and really sincere about
restraining their followers, it can be
done. These leaders have vindicated
this and the whole thing passed off
very smoothly and successfully. Of
course, the problem is not settled
there. But I am sure of one thing
that there is no unbridgeable gulf
between the Hindus and the Sikhs.
They belong to the same larger cul-
tural unity of India. Due to a variety
of political circumstances, the Sikhs
have become now conscious of their
separate entity. But there are inter-
marriages; there are bonds of friend-
ship. Nothing really dwides the
people—!I am absolutely persuaded to
say—given the goodwill on both sides
which happily is growing. Given the
spirit that the Central Gova2rnment or
the Congress is showing, think that

arrived at.

Lastly, I would like to say that we
are too close to the scenes which grip
our minds from day to day disturb-
ances here and there. In this post-
independence period, we should keep
our minds and heads a bit above the
water. If we really decide that we
are going to build up a strong and
united India and to help the poor and
the down-trodden, we would have
justified our existence, just as well as
those who have gone before us.

Dr. D. H. VARIAVA (Saurashtra):
Mr. Deputy Chairman, Sir, I have
great pleasure in seconding the Motion
welcoming the speech of the President
to both Houses of Parliament. It was
a very lucid speech in which he has
told us what has been done and what
is going to be done very precisely.

Now, about the Five Year Plan, we
have almost succeeded in achieving
the target. Not only that, in certain
respects, we have just gone over the
target. In the case of food and agri-
culture, it is very gratifying to note
that the scarcity with which we start-
ed in the beginning of independence
has been got over. We are almost in
abundance and I must say-—as my
friend, Dr. Mookerji referred—that
we are well up in food. But in certain
essential food articles, we have not
vet reached the target which we
ought to, such as milk and milk pro-
ducts. But I am sure, looking at the
progress which we are making and
the way in which all the Departments
are helping to carry out the Plans,

that this deficit will certainly be
overcome in the second Five Year
Plan.

It is very gratifying to see now-a-
days the amenities that the Railway
Ministry are providing. It makes us
proud to see what the Railway was
some five years back and what it is
now. The distribution of amenities
has not been centred in one State
only, but it has been spread all over
India. In the small State of Saurash-
tra, we had a line passing through the
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ventre of a town. It was a great
barrier to the people when they had
to go from one part of the town to
the other. Only about two years
back, the Railway just undertook a
diversion of that line and I am indeed
glad to think of the facility that we
get now in going from one part of the
town to the other.

Many a time, patients wanting to
go to the hospital had to stand at the
railway crossing and lose precious
time, Now, all this is over. Previous-
ly, people wanting to go from one
place to another had to wait for about
20 minutes or so. That is all gone. I
really congratulate the Railway Min-
istry for that. I also congratulate the
Ministries of Irrigation, Planning and
Communications. They have all done
very well, and I have no doubt that
in the second Five Year Plan they
will do even better. The second Five
Year Plan is very ambitious. If we
take into consideration what we have
done in the first Five Year Plan, then
there is no doubt that the second Five
Year Plan will be much more success-~
ful than the first, and that our aim
of a socialistic society and a socialistic
State will soon be accomplished.

Coming to foreign policy, it is well
known that our foreign policy is not
only appreciated in India but all over
the world. There are people even in
the U.S.A. and the Soviet Union—I
do not know what their Governments
feel—who appreciate the policy that
our Prime Minister has been pursuing
since our independence, and I must
say that this policy has not only paid
dividends to us here but also to other
people in the world. Coming to the
question of Goa, we have assured
Portugal that we are not going to take
any military action or use any force
and push them out of Goa, but at the
same time, we have said that, if they
indulge in any aggression against our
territory, we will take proper meas-
ures, and that is only right. Now, I
say that aggression does not mean
that they should actually attack us.
We have seen that the Portuguese
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have been importing large numbers of
troops during the last three or four
years. This is a type of aggression,
and they must be told plainly that,
if they import any more troops into
this continent, it will be taken as
aggression and proper measures will
be taken to oppose this type of aggres-
sion. The second aggression is the
way in which they are oppressing the
people of Goa. That is aggression
and nothing else. They should also
be told that, if this aggression goes
on, suitable measures will be taken to
counter this, and that aggression will
be countered with force. Now, about
Pakistan, 1 think that things are
improving as the President has said,
but the present position is, unfortu-
nately, due to circumstances over
which Pakistan has no control; Pakis-
tan after partition feels that what it
has got is absolutely inadequate, as
compared with India., When the Pakis-
tanis see the great progress made by
India in the economie, social and poli-
tical fields, they think that they have
been misled by their leaders, and this
feeling has led to such minor incidents
as occurred just a few days back
near the region of Kutch, near Sau-
rashtra. These are all pin-pricks, but
they must be clearly told of our posi-
tion. Our Prime Minister has said
that we want to attack none unless
we are attacked. In this case really
we have been attacked and a part ot
our territory has been occupied and
so, appropriate measures must be
taken and Pakistan should not po
away with the feeling that, if she
attacks our territory, and nibbles our
territory she will be allowed to do so
with impunity. Proper measures should
be taken to push them out ef this
little island as soun as possible,

Now, I come to the S.R.C. Report,
because it concerns Saurashtra very
greatly. It is really a tragedy that
this business of State Reorganisation
was taken up. After Sriramulu’s fast
when the Prime Minister announced
in this House that Arndhra would be
formed. I got up and told him that
that was not the right time to do so.
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When a man takes to fasting for a |
political purpose, it is not the way the \
Government should act. Law must be |
strict, and for this very reason |
Andhra should have been held over
for about ten years. At the same
time 1 asked, “If a man underiakes a
fast saying, ‘No, I do mnot want
Andhra’, are you going to wind it
up?” But at that time, this was not
taken into consideration. Of course,
Congress was pledged to linguistic ‘
provinces before independence, but

then looking to the results of this

S R.C. Report, it is absolutely plain |
that linguism should be absolutely

debarred. It was really very unfor- |
tunate that these tragic incidents
happened in Bombay. I do not say
that our Maharashtrian friends or the !
Maharashirian leaders were rvespon-

sible for this. Of course, goondas |
always prowl about, and they took ‘/
advantage of this controversy between |
the Maharashtrians and the Gujara- ‘
tis and attacked the Gujaratis. I
request my Maharashtrian and Guja- |
rati friends that they must not take |
this very seriously. They must take

it that it is the work of the goondas, |
because other riots had taken place
in Bombay in the past and they were
not due to the Maharashtrians or to
any other linguistic classes. So, my
advice to them is that these great
communities should sit together in a
conference and devise plans for a
bilingual Bombay State. When they
have been together for more than 200
years, as brothers, why should the
question of language now separate
them? It is not a very great thing if
the Maharashtrians are more in num-
ber in some place or the Gujaratis
are more in number in some other
place. As it is, the Maharashtrians
have a good majority in the Bombay
State, and even Yn a bilingual State
with Kutch and Saurashtra, even with
Vidarbha thrown in, there should not
be any dispute about this. What does
it matter? Have we not lived together
for so many years, some centuries,
and are there not Maharashtrians in
Gujarat and Gujaratis in Maharashtra?
Do you mean to say that after this
linguistic division, you are going to
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recall all Maharashtrians to Maha-
rashtra and all Gujaratis to Gujarat?
Even those Maharashtrians and Guja-
ratis will resent this. Are there not
Gujaratis and Maharashtrians living
in other parts of the country also? Are
we going to send out Gujarati from
Maharashtra and Maharashtrian from
Gujarat? Such a proposition will be
impossible. So, my request to the
leaders of Maharashtra and Gujarat is
that they should have a friendly con-
ference, and as suggested by the
Prime Minister, shake hands and form
a Dbilingual Bombay. When we are

talking of one world-Government
it is really tragic to think of
having linguistic  provinces and

balkanise India. At this point I must
congratulate the Government of Bom-
bay and the police of Bombay for the
restraint with which they acted and
brought about a happy termination of
those bad results. With this, I support
the Address of the President.

Surt H. C. MATHUR: Mr. Deputy
Chairman, Sir, I have never hesitated

| 1n the past and even today il is with

a feeling of great pleasure and a sense
of some pride that I congratulate the
Government and compliment the Gov-
ernment for a very effective contri-
bution which they have made in
lessening the world tensions, in avert-
ing a global war when we know from
the statement of that extraordinary
diplomat and politician that U.S.A
had their hands almost on the trigger.
While we say all this, let us not over-
emphasize this aspect of the question.
Our contribution has been very
effective and we are very proud of it
but let us not forget that Mr. H. Bomb
has played a much greater part in this
matter. It is not so much the love
for peace or a better understanding
among nations which are responsible
for thisstate of affairs but fear of H.
Bomb has put a great deal of sense
in the heads of the nations concerned
and we must give the devil its due.
The only other most important factor
which has emerged during the course
of the year is the combined voice of
the Afro-Asian countries at the
Bandung Conference. That voice of
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the Afro-Asian countries which cer-
tainly is a voice for throwing away
colonialism, which certainly is a voice
for peace and goodwill, has made its
impresgsion and because it is the voice
in the cause of righteousness, it had
to be heard, but not that it is pala-
table to certain powerful nations. We
have a clear indication that all attem-
pts were made to sabotage that good
cause. We have that ghastly occur-
rence of the Kashmir Princess so
poignantly reminding us of the infents
and motives of certain people in this
matter, but, all the same, it is only

this factor which should be considered -

to be the most outstanding event of
the year 1955, which has contributed
and which has taken us forward
towards the cause of peace; and I
would submit with all respect that
India and our other friends should
make all efforts possible to have, and
to forge, a commonwealth of Afro-
Asian countries. We are mem-
bers of a certain Commonwealth
today. That is true. But if a
real commonwealth could be forged
where we could sit together,
where we could have common prob-
lems discussed and where we could
further the cause of peace, it is only
the commonwealth of the Afro-Asian
countries and all efforts should be
made in that direction. It will be
pointed out perhaps that there are so
many ftroubles even between the
countries belonging to these two con-
tinents. Our trouble with Pakistan
¥ill be pointed out. How are we
,0ing to sit together-—we are already
members of the commonwealth, but,
Sir, if we make an analysis of the
whole situation, we will find that the
entire trouble has nothing to do with
any of the Afro-Asian countries. It is
only that we have trouble in Goa, we
have trouble in Pakistan, we have
trouble about Kashmir, but if some
of the nations—and we all know—if
they withdraw their helping hand
from behind, all the troubles would
be over. Do you think that Goa can
last for five minutes? Do you think
Goa could take that attitude? That
attitude would have been absolutely
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impossible and we all know that in
Kashmir, matters are getting compli-
cated simply because of the military
assistance which is being given to
Pakistan by U.S.A. So we have to
bring all the pressure that we are
capable of to see that these powers,
who have no real interest in the Afro-
Asian countries, who are simply pok-
ing their nose in, who are enacting a
drama from behind the scenes simply
for their own power politics and their
own interests, are understood in the
proper light and we are able to do
something about it. I hope the Prime
Minister will certainly take the oppor-
tunity very soon when he will be
discussing the entire matter with the
Secretary of the U.S.A. who is sup-
posed to be here some time in the
first week of March. Let him under-
stand very clearly that we are a truly
democratic country. The U.S.A. can
never have a better friend than in
India if they are interested only in
furthering the cause of democracy.
Then they can have a friend in India
but let them clearly understand that
the economic assistance which they
are giving to this country will not
We are accepting this
economic assistance simply because
we don’t want to slam the door
against a big power, but what we
want is true friendship, sincerity and
better understanding and that true
friendship and sincerity and better
understanding can come only if we
are satisfied that they withdraw their
pernicious hand from behind the sup-
port which they are giving to Goa, to
Pakistan and stop fomenting trouble
in Kashmir. That would be a true
test of their sincerity and friendship.
Why was such a rousing reception

given to our Soviet friends here?
B_e;pause we felt that those people
particularly in these vital matters

where India’s interests were concern-
ed, had nothing but identity of pur-
pose with India and they made a
That is an open
lesson and now by giving a rousing
reception to the King and Queen of
Iran it should be obvious to the other
party, to the other people that we
have not gone communist, that we
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have not been sucked into the influ-
ence of any particular ,power
We are absolutely open. We have a
free mind and we act according to our
judgment and we have been able to
give a rousing reception even to a
power which has joined the Baghdad
Pact because it is only that we want
to create goodwill. We are all out
for goodwill and we very much appre-
ciate this attitude of the Government
and every effort should be made to
create goodwill all over and it cer-
tainly is a good thing to have good-
will with other countries and with all
the countries, but it is not a good
policy to depend upon the goodwill
of others. Let us realise that while
we make all the efforts to create
goodwill on both sides, we are not
simply depending on the goodwill of
others and we must know how to
stand on our own legs, how to defend
ourselves and we should permit no
quarter to powers which can afford to
indulge in such violences that we
hear about. They must know that such
a-sort of thing will never be tolerated.
It is not only speech-making that will
help matters.

I will immediately pass on to the
problems at home which very much
occupy our mind at present and parti-
cularly the States Reorganisation
question. Here while discussing this
question, when there was such a strong
opinion in this House for the forma-
tion of linguistic States, I most humb-~
ly suggested that—with all respect for
those people who speak for linguistic
States—I most humbly differ and do
not share that view, and let us not be
carried away simply by a happening
here or a happening there. If it is
wrong to give an over-riding consi-
deration to linguism, it is equally
wrong to be frightened by a certain
incident and to run away from the
problem. It is not correct that
because of the madness of a certain
section of people if certain events have
occurred, we will take our decision
through the madness of certain other
people. That would be extremely
child-like. Before we can think of
forging these larger States and merg-
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ing the bigger States together, let us

bloc. | consider what the consequences will

be. We have a little experience of
that. These mergers of the existing
States should be brought about only
where they are absolutely urgent and
necessary, where the administrative
convenience and where the adminis-
trative necessity demand it. Other-
wise we would be simply creating
more difficulties and more troubles
than we solve. We have had a little
experience of this in the case of
Rajasthan. What has happened? I
can assure you, Sir, if we thoughtless-
lv proceed as we are doing at
present—and all indications from the
Government benches are to the effect
that they would thoughtlessly go into
these matters—there will be more
trouble. Here is this big Dakshma
Pradesh. There is to be the Paschim
Pradesh. But what will happen? It
is not just putting two and two toge-
ther. When you merge together two
big States you have often so many
problems, financial and administrative
problems. It is now six years and we
have not been able even today to do
the integration of these services in the
States of Rajasthan and Madhya
Bharat. The minds of the people are
preoccupied. The Central Govern-
ment has not been able to solve the
big problems of integration of the
railway employees. It is six years
now since the integration of the States.
Do you think that at this time, when
we are just launching on our second
Five Year Plan, we can afford to
embark on these problems which have
not received the fullest consideration?
It would be only sabotaging the prog-
ress of the second Plan. So let us not
be hustled into a decision. Let us not
be afraid of this situation or the other
situation. The Administration should
be firm and we should know what is
in the best interest of the unity of
India and what is in the best interest
of good administration and the imple-
mentation of the second Five Year
Plan. We can then consider having
bigger zonal councils and they may
bring together States and solve prob-
lems. Otherwise we would be in &
worse position than we are at present
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Sir, there is another thing which I
would like to bring to the notice of
the House here. While this Address
makes mention of so many things, it
does not make mention of a most
important thing, according to me. I
have also a feeling that if the Presi-
dent of India were a free man as I
am, the Address would have been
written in a very different tone and
certain other things would certainly
have been mentioned. I have gone
through the speeches made by the
President of India since 1950 to this
Hay. And if one can read the mind
of the President through these
speeches, his own mind, I believe, is
exercised on certain other problems
which find no mention in this Address.
There is the problem of reorientation
of education. We have done absolute-
ly nothing in this matter. I would
simply read out a passage out of the
President’s own speech which he
delivered in 1950, because in making
that speech, he made it absolutely
clear how fundamental it is for the
material progress of this country. He
says:

“Education may be compared in
my opinion, to a basic industry the
products of which are needed by all
our industries. The other industries
would succeed or fail as this basic
industry succeeds or fails.”

The entire prugress of this country,
according to the President, is based
on this basic industry and if this basic
industry fails, the entire structure
would fail. Further on he says:

“Whatsoever be the viewpoint
from which we examine the pre-
sent educational system in our coun-
try, it is evident that it stands in
need of fundamental and basic
changes. I should, therefore, con-
sider it the duty of all universities
and other educational institutions to
change their mental outlook and
their syllabus of instructions.”

And then, coming to 1955, just a few
months or a few days before the
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Address, while addressing the All-
India Educational Conference, the
President says*

“As far as I know, we have not
succeeded in the work of changing
the educational system which dates
back to about a century and a
quarter. I would even say”’—

I would like hon. Members to mark
these words:

“I would even say that we failed
to put in the required effort to
change the educational system which
was set up with an aim which no
longer holds good.”

He further says this about the uni-
versity graduates:

“A few among them do get some
job or the other: But many among
those who graduate from the univer-
sities are useless.”

These are his words:

“I do not want to make any
complaint against them. They are
not to blame. What they are taught
in these universities and what they
learn do not equip them for any-
thing worthwhile.”

Now, this is a very significant thing.
Here the President says that the Gov-
ernment have failed to put in the
required effort in this respect. I
think this is a serious indictment
against the Ministry. What its reper-
cussions in any other country would
be is a matter on which I would not
here touch. But it would to my mind,
at least mean a complete overhaul of
the Ministry. This is sabotaging the
progress of the country and my feel-
ing is that most of the ills and the
troubles in this country, these demons-
trations and the indiscipline among
the people and among the students,
they are all simply due to this fact.
We have given some attention to the
material progress. We have here
certain targets which we have achiev-
ed. We have here in this Second
Plan certain targets which we are
going to achieve. But there is very
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little or nothing done about the mental
and moral health of this country. If
we are to progress on sound lines, if
we are to be sure that the country
would be prepared to absorb
shocks which may result from any
changes which we introduce, then the
most important thing is .that we
should take good care of the mental
and moral health of this country. This
is the most important thing, but it
finds absolutely no mention in this
Address. 1If we are to nationalise our
industries, if we are to organise a
socialistic pattern of society, this is
very necessary. No socialistic pattern
can be sustained unless we take effec-
tive steps and do something about the
moral and mental health of the people
in this country.

In this respect there have been
certain factors which have to be taken
into consideration. There has been
some over-emphasis on the secular
character of our State. Let us realise
what a secular State means. I remem-
ber, Sir, Mahatma Gandhi, for whom
all of us have the greatest , respect,
was aware of what a secular State
meant. He knew what secular cha-
racter meant. But in spite of that, he
was a deeply religious man. As 1
read his writings, I find that he was
a deeply religious man. We have had
all sorts of exhortations from our
Ministers, but they have had abso-
lutely no effect. They have no effect
on the masses, because the exhorta-
tion lacks the character behind it.
They are empty exhortations, empty
speeches and they will never blind
our eyes. Unless and until there is
character behind and unless and until
we do something about it, I think we
shall have to face a serious situation
and we may have to face something
much worse.

Tue PARLIAMENTARY SECRE-
TARY T0 THE MINISTER ror EXTER-
NAL AFFAIRS (SHrRiMATI LaAKSHMI
MeNON): Mr. Deputy Chairman, 1 ask
for the floor of the House in order to
clarify certain points raised by
speakers of the Opposition with
regard to the External Affairs Minis-
try. One never expects generosity,
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nor even kindness from the Opposition
Party, but one does expect justice.
Sir, many of the speakers, especially
1 our colleague, Mr, Bhupesh Gupta

Ssrt BHUPESH GUPTA: He is all
kindness.

SurRMATI LAKSHMI MENON: They
made certain allegations against the
motives of the Prime Minister, and
guoted old speeches, documents etc.
to prove how very inconsistent he
was, little remembering that in poli-
tics there is very little consistency and
there will be very little consistency.
I would like also to give the defini-
tion of consistency which has been
said to be the virtue of the ass, and
surely our Prime Minister is no ass.

Surt JASPAT ROY KAPOQOR: But
why grudge others who like to be in
that category?

SurrmaTt LAKSHMI MENON: He
knows what the needs of the country
are and how these needs keep on
changing according to the exigencies.

Now, starting with the last speaker,
I find that he wants now a common-
wealth of all the Bandung Powers.
Till yesterday, or rather till recently,
the accusation was that we are in the
British Commonwealth and now, while
we are still in that Commonwealth, he
wants another commonwealth of all
the Bandung Powers. Here 1 would
like to request him to read the defi-
nition of the word “commonwealth”
and find out whether it is at all pos-
sible to have a commonwealth of such
an amorphous mass of countries which
represented the Asian—African Con-
ference at Bandung, including all
those non-self-governing territories
and trusteeship territories which form
the majority of the countries in
Africa.

Now, I come to the issue raised by
Mr. Kishen Chand. First he attacked
Government in regard to the Burma
rice deal. Now, this deal was made
* mainly for political reasons and it is
| not a new thing. It has been answer-
ed on the floor of the House by the
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Prime Minister himself many a time
as to why we had this deal with
Burma for the purchase of 9 lakh tons
of rice at a price far in excess of
what is called a fair price. Mem-
bers should also remember that we
did not pay a price higher than what
Ceylon has paid and this price was
paid by agreement between the two
Governments to be used towards the
partial liguidation of Burma’s debt to
us. I do not think that it was a bad
deal considering the tremendous poli-
tical significance attached to it and
considering also, the timely help that

- we had rendered to a friendly neigh-

bour.

Now, I come to the question of
South Africa. A question was asked
as to why we did not take any strong
steps towards South Africa. with
regard to the treatment of Indians in
South Africa. I do not want to waste
the time of the House considering
that you have allowed me only ten
minutes but I would like the Mem-
ber who raised this issue to read the
records of the United Nations Gene-
ral Assembly from 1947 to 1955 to see
the various steps taken by the Indian
delegation against apartheid in South
Africa.

In regard to the de jure transfer df
the French possessions, a draft treaty

. of cession of the former French pos-
" sessions in India was handed over to

the French representative in New
Delhi as early as May, 1955. I do not
have to recapitulate here the happen-
ings 1n France, the change of Govern-
ment, the recent elections and other
crisés which are facing the French
Government. As such, it is only
thoughtful of us not to hustle the
French Government but wait till their
troubles are over before we can insist
on this de jure transfer to be effected.

A question was raised about Pakis-
tan and the Baghdad Pact and we
were asked as to why the Government
of India have not done anything, as
to why we were allowing the enemies
w get stronger and stronger outside
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our borders. Here I must remind
Members that the enemy is within
ourselves. Recent events have shown
that our enemies are not Pakistan or
the Baghdad Pact or the SEATO but
the people themselves. As long as we
do not take care of ourselves, and
forget that we have a duty to our
country and to our people, certainly
we are exposed to grave dangers. As
has always been said, Sir, from time
immemorial, man’s enemy 1is man
himself and the enemies of India are
the Indians themselves. The attitude
of the Opposition with regard to
recent happenings in Bombay reminds
me of the story of a man who killed
his father and mother and when he
was convicted, pleaded mercy as he
was, he said, an orphan.

Surr BHUPESH GUPTA:
friend 1s developing philosophies.

SarimaTi LAKSHMI MENON: Yes,
following the hon. Member's example.

Our

A question was asked about
Portuguese possession, Goa, and
were asked as Lo why we were
taking strong measures. Sir, the
philosophy—in order to please my
colleague, I may say-—of the Govern-
ment of India as far as liberation of
subject peoples is concerned is that
the movement for liberation should
spring from within. The Goan people
should fight for the freedom of Goa.
We have seen how the march of 1700
Indians into Goa had resulted in noth-
ing but the death of a few Indian
citizens. It is not difficult for the
Indian Government to take possession
of Goa; it may not take even thirty
minutes for our forces to march into
Goa and take possession of Goa but
we will not do it. To have strength
is one thing and to use it in a proper
and noble way is something quite
different. I hope Members here will
realise that if the Government of
India do not take any rash step or
do not march its forces into Goa, it is
not because we do not have the forces
but because we adhere to certain
principles and those principles will
prove later on as to who was right,
we or the Members of the Opposition.

the
we
not
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Sgrr  BHUPESH GUPTA: Only
Mr. Morarji Desai forgets the princi-
ples.

SHRIMATI LAKSHMI MENON: I
want to point out to our friends that
at no time since our freedom have
the Government relaxed their efforis
in bringing international pressure
upon Portugal and also using every
other method besides the use of force
in bringing a little sense into the
Portuguese mind. A question was
asked, since Portugal was behaving
in an unstatemanlike manner, why it
was that we recommended the admis-
sion of Portugal into the United
Nations. We are told that according
to Confucius, love must be rewarded
by love but hatred must be rewarded
by justice. Qur philosophy is differ-
ent. Because we adhere to the
principle of universality of member-
ship in the United Nations, it does
not matter whether Portugal is our
friend or our enemy, it does not mat-
ter whether Portugal does or does not
surrender Goa,—it does not matter to
us—we recommended its inclusion.
Possibly, since Portugal has become a
member of the United Nations, she
might be persuaded to realise her res-
ponsibilities in the international field
by giving up her possessions in India,

We were asked as to what we were
doing in regard to Indians in Ceylon.
It is rather difficult, for shortness of
time, to go into the details, but I am
sure that Members here know what
has been happening, how our Prime
Minister has been meeting the Prime
Minister of Ceylon from time to time
trying to tell him what should be
done. So far as India is concerned,
we have never relaxed in our efforts.
Not only that; all the Indians who
came to India and asked for Indian
citizenship have been given that citi-
zenship. The latest situation is that
the Government of Ceylon have regis-
tered 37,304 citizens although the
applications made were of the order of
1,91,929. As far as we are concerned,
we have registered 10,907 persons as
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pending with us, but we have not so
far rejected a single application for
Indian citizenship. So, Sir, if there
is any fault it is not the fault of the
Government of India.

Sir, the last thing that I would like
to say is about Kashmir. Here also
we find the same thing year after
year, session after session, the same
question as to why we did not with-
draw the question from the Security
Council of the United Nations. Sir,
we had put the gquestion on the
agenda of the Security Council after
Kashmir had acceded 1o us and that
accession has since been confirmed by
the Kashmir Constituent Assembly
and by many other acts which have
proved beyond doubt that Kashmir
is a part of India and Kashmir has
acceded to India of her own free will.
But, Sir, the Government of India do
not go back on what they have pro-
mised, that is, a plebiscite; and I am
sure all the Members know why that
plebiscite did not take place; it is
because suitable conditions which are
necessary for a plebiscite have not
been provided yet and, therefore, the
situation remains as it was and it is
not the fault of the Government of
India or the Ministry of External
Affairs or the Prime Minister if things
are not moving fast enough.

Sir, lastly I would like to point out
that the best way to strengthen the
country and also to strengthen the
hands of the Prime Minister is not by
creating confusion in the country, if
not on the issue of foreign policy, on
other issues. Sir, the strength of a
country depends on its being thought
of well by others and our prestige in
the international field depends on the
strength with which we solve our
domestic problems. These problems
have been solved in a creditable man-
ner and I do not have to tell the
Members of this House, especially the
Opposition, in what manner. I would
like them to travel from Beirut to
Siam or to Indo China and find out
the respect with which the Indian
currency is held in all these areas.
The strength, the domestic policy of
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the country, the economic stability of f
the country, the political stability of
the country and the progress of the |
country, everything depends upon the |
value that other nations attach to our
currency. If you agree to truth then
you will find neither our domestic
polidy nor our foreign policy is to be
discussed in the manner it was dis-
cussed. On the whole it has been
a successful policy, and if unly the
Opposition Members will realise their
responsibility not to their parties but
to the country, then they will find
that within the next five years we can
build an ideal country which they
themselves want.

Suasr PRITHVIRAJ KAPOOR
(Nominated): Mr. Deputy Chairman,
Sir, I believe I have got 15 minutes.

Mzr. DEPUTY CHAIRMAN:  Yes,
but better if you could make it less.
There is one more lady Member.

Surt PRITHVIRAJ KAPOOR: Sir,
after listening to the speeches made
during these last three days I thought,
if T could get a little fime, I would do
only one thing and that is, stand up
and read the Address, because, some-
how or other, I have got a feeling that
some of the friends, who spoke, spoke
because they had to say something.
But it was apparent and evident from
their speeches that they had neither
heard the Address nor taken the
trouble of reading it. It is very
strange. We come with ready-made
speeches. We want to say something.
I am not saying about all; ‘some’, Isay;
and I wonder where was the necessity
for all these speeches of the last three
days and why they should make
attacks on it. Of course, everyone has
got the right to speak and contribute
to the debate. We must make
speeches; we must talk. We must
talk sense; we must talk nonsense
also. Otherwise life will become drab
and dull and rather very bad. I
would really be very happy if we
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save the people from our speeches
later on. If that could be done, a lot
of mischief could be avoided, and a
lot of mischief would remain undone;
and the country could march and
march on from progress to progress.
Sir, I have really a very great desire
to read this Address for the benefit of
those friends, but I see there is not
enough time for that, but I would
request my friends to read it again if
they have read it once. After hearing
the speeches I went on reading it
again and again to know where was
the reference in it for which the
people were attacking the Address.
It is really very unfortunate. There

is a Persian saying: gF snfiee
T qq9 FT q TGEE ALEAA (The

wise man is not honoured in his own
land.) Though our President has
given his Address in such a spirit, the
spirit of this earth, of this land, of
the sanskriti, of the divilisation of our
people, still one after the other got up
and attacked it. I am not able to
comprehend it or understand it. The
work that our country has done has
been appreciated by all and sundry all
over the world except by some of us
here. It is very strange and that is
why I was reminded of that couplet,

“qf wiffwr « A g T

mEg gy’ (The wise man is
not honoured in his own land.)

Sir, I have a feeling, as just now
my friend Mr. Mathur said,—he has
gone out—that we should have more
stress on education, and I say that the
education should start from the class
that calls itself the leaders of men.

Pardon my saying it LEs Eﬁ
A¥aa 9 gHl o g fagat
ITH  WEE [ (If this is the
maktab and this is the mulla and the
teacher, God help the people.) I
really sometimes pray that the friends
of the people could be sent to some
place where they could just become
normal human beings. That tfay our
people could be saved from a lot of
suffering. The friends of the people
advise the people to commit rape,
arson and loot. The result was wit-
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nessed in Bombay. They were the
friends of the people. Once the friends
of the people did a similar thing on
"a much vaster and bigger sale. They
were the friends of the people. They
were the friends of a certain sect of
the people. They called them the
friends of Mussalmans. Well, those
friends have landed them there where
they are lost and every now and then
they have to ery out in some form or
the other, just as a child cries out of
chagrin kicking its legs, as Dr. Variava
was saying. You know that. They
have come out with an attack here,
an attack there. Why is this? I take
it in a different way. I take it that
it is out of chagrin those people are
doing these things. They are crying
for mercy and one day will come per-
haps when a mission of mercy will
have to go from this fatherland. I
say so because those people belong
to this land as much as 1 belong to
that land. I come from Peshawar.
We must save our own people from
their friends abroad who put them in
pacts, one pact afte Lother, and save
them from their friends who have
landed them in this trouble and who
have still kept them enslaved, as they
are. Similarly, recent events again
brought to my mind that the friends
of the people advise them and then
go to some health resort and take
rest. God help the people from these
friends! Really if we could have
some nice asylums—we might not
call them 4sylums; it is a bad term
they say—some rest houses, that sort
of thing, where these friends of the
people could go and rest, whatever
party they belong to, it would be
good. They have done great harm to
this country—to the reputation of this
country, to the great progress that
we were making. The}?gt%rded the
progress of this land by their friendly
advice and by trying to do good to
the people, as they call it and as they
openly declare, but it was quite clear
that they were doing good to them-
selves. Some people had some chairs.
They wanted to have bigger chairs.
Some people who had no chairs
wanted chairs. So there was a rush
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for the chairs and some legs broke
and the chairs broke and everything
broke and there was chaos and tur-
moil. These friends of the people
should all be brought at one place
and made to talk and talk; and talk
themselves out till they have exhaust-

‘ad themselves out ana ali e puisui

comes out of them .and nothing

emains except that they can
gust breathe freely and let other
people breathe freely and do the

good that is being done. ‘Sgr! 1 hope
4 p.M. that people would think of

this: «a# R § Ot faT ggemm o’

Why is it that every time we lose
our heads and raise our hand against
women? What has gone wrong in
us? There are people, who by any
chance are associated with such
things, who had stretched out their
hands against women, Do they not
feel ashamed of it? Do they not feel
like going and just drowning them-
selves in the sea? Why sea? We
have got quite a number of rivers
also. Why don’t they do that? Why
should such a thing be repeated?
Why should there be at all such a
thing in our country which has
always held women in great respect.
“TF ATEE] 99T A @¥ xgar”
That has been the ideal of this coun-
try. Friends will correct me if I am

wrong. I am just quoting. I am not
a Sanskrit scholar. We have held
women in great respect. But what
do we see here? With any little

excuse, the hand is stretched out at
them. And who is responsible for
this? The man who calls himself the
leader of the people, it is he who is
responsible for this state of thing.

The people of this land are simple
folk. As the cock crows the tiller
gets up and goes to the field. He
wants to go to his field: he wants to
work. With the blow of the whistle
the labourer gets up and goes to his
workshop. He wants to work. With
the ringing of the bell the actor wants
to put on his make-up, whether he
gets Rs. 100 or Rs. 1,000. He wants
to put up his make-up. He cries in
desperation if there is no make-up for
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him. They would all be doing their
work but for these friends. The
friends take the peasant away from
his plough and put him on the wrong
side of life. They take the labourer
away from the factory or the work-
shop and put him on the wrong side
of life. That is how these friends
retard the progress of the land. So
something should be done for these
friends. God save this country from
all such friends who come again and
again under some garb or the other,
in some form or the other, and with
seme plea or the other; and then
incite the people to ruin themselves,
to bring a blot upon the good name
of the nation, and to smirch their
faces black.

.Sir, I would not take much time.
I only want to say this that if we
had read the Address, if we had noted,
as Dr. Anup Singh said just now, the
spirit of the Address, there would have
been no question of talking about it.
With one voice we would have wel-
comed it as my friend Shri Indra
Vidyavachaspati said on the first day
and we would have saved the time of
the nation. But as I said, every bad
thing has some good thing behind it
and it is better that we talked our-
selves out. 1 only hope that we have
exhausted the venom and poison here
in this hall where we have got all
the freedom, so that we do not go to
the people, incite them to wviolence
and destroy the greatest jewel of
their life, their humanity, that tradi-
tional brotherly feeling and the innate
hospitality of the people of this land.
It is there. I have been all over the
country with a huge group of 100
people, right from Srinagar down to
Dhanushkodi. I have gone to lands
where the people do not understand
our language, but yet they have
received me with open arms. Thty are
the same people; they did not throw
stones at me. They welcomed us in
their homes and hearts. Even in the
villages in Saurashtra the peasant
comes and says:

gw fagr a1g
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He was just standing near a little
bridge and he says to me, ‘drink milk’
and he offers milk. Such rich land,
such rich people we have. I was
working on a picture. An ordinary
extra comes out at Kolhapur and
says: Bhakhari khaoge? He has
nothing to gain from me. He brings
out his bhakhari and wants to share
it with me. How can we expect such
people to do all these shameful acts?
But for these friends they would not
indulge in such things. Those who
have done such things should examine
their own conscience to see whether
their words had incited the people to
do such things, to lose their hospita-~
lity, to lose their,dharma, the dharma
that has kept us united during all
these centuries in spite of the tirade
of the tyrants. If anyone has been
responsible, he deserves punishment.
He should punish himself by drown-
ing himself in the sea.

(Time bell rings.)

Sir, I will finish with the prayer of
Gurudev:

Where the mind is without fear
and the head is held high;

Where knowledge is free;

Where the world has not been
broken up into fragments by
narrow domestic walls;

Where words come out from the
depth of truth;

Where tireless striving stretches
its arms towards perfection;

Where the clear stream of reason
has not lost its way into the
dreary desert sand of dead
habit;

Where the mind is led forward by

thee into ever-widening thought
and action—

Into that Heaven of Freedom, my
Father, let my country awake.

SuriMaTt RUKMINI DEVI ARUN-
DALE (Nominated): Mr. Deputy
Chai‘rman, I am the last and perhaps
the least and the shortest speaker. I
have read with great pleasure the
Address of the President. There are
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certain points which specially appeal
to me and I would just like to men-
tion them. The most important, I
feel, in the President’s Address, is the
statement in the last paragraph where
- he speaks of the greatest event in
this year, the event of the birthday
anniversary of the Lord Buddha.
Coming as it does from the President
as part of the Presidential speech, it
makes me feel tremendously inspired
and happy, because I have always
understood that ours being a secular
State, secularism means indifference
to what is spiritual and what is
essence of great teachings of religions.
It shows the spiritual outlook which
we all know the President already
has, but even more it indicates the
beginning of a spiritual revival which,
I think, is the most important, as well
as, a need in our country. I have just
been to Gaya and Sarnath and have
seen the repairs that are going on
in Sarnath where crores of rupees are
being spent for the improvement of
the place. I am informed that once
again they are going to bring deer
into the Deer Park. I was thinking
that the deer might come, temples
might be built. But will the Lord
Buddha come? Everything else
might come with the help of money,
but the spirit of Buddha is not going
to come by building temples or by
spending money.

And 1 hope that this is the begin-
ning of something more, that we shall
build more temples in our hearts and
that we shall try to make this year
a year of greatest event, because we
shall not only think of the Buddha
and of His teachings, we shall also
do something concrete so that 1956
becomes the most memorable year in
the history of the world. Buddha did
not believe in making images of Him-
self; nor did He believe in portraits,
because for centuries afterwards there
was no picture of the Buddha. He
wanted people tc believe Him only
if they believed in His Teachings. He
wanted the people to follow the spirit
of His Teachings; it is only later on
that we built monuments to Him and
made statutes of the Buddha. He did
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not believe in caste because He ele-
vated all people. He showed the way
of equality to all. Even today we
want to make a society which is caste-
less. But perhaps we may be doing
something harmful, which is that we
want to make everybody equal—
equally bad rather than equally good.
Instead we have to build up our
country so that we elevate the indivi-
dual. Even Lord Buddha, who did
not believe in caste, spoke of who is
a brahmin. He usedthe word in its
higher sense to show that he who has
character and he who is spiritual in
living, is the highest and the greatest
of all. I would like to suggest that in
celebration of the Buddha’s birthday—
if I may make an appeal—it is that
we might once again remember that
we have adopted the symbol of Asoka.
We have not completely adopted it
because we have not adopted that
charka which goes above it, the
charka which represenis universal
religion.

Most important of all Teachings are
the two great Teachings—tolerance and
compassion. We are trying to show
tolerance in so many ways, but we
have yet to make concrete the com-
passion. I do not think we can cele~
brate the Buddha’s birthday better
than doing that which represents His
spirit. He himself said: Thou shall
not kill, nor cause to be killed. He
Himself said that life is dear to all
creatures. He was the very embodi-
ment of compassion. Why should we
not stress that ideal of compassion
and see to it, for example, that we
recognise the life of all creatures and
that we work for the happiness of
every creature and give a charter
of rights to the animal and bird king-
doms, as well we are giving to human
beings? In external affairs we are
talking about working for peace which
is a marvellous thing. As it has been
said previously to me, what is the
use of talking about peace to others
if we do not have peace in our coun-
try? Even in our country how can
we have peace unless we work for
that which makes for peace? The
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only thing that makes for peace is
a change of heart. If we are going
to be heartless, I think, we are cer-
tainly never going to be without war,
because war is the result of selfish-
ness and cruelty which we find every-
where.

We talk about indiscipline and we
.talk about all the horrible things that
are happening in our country. Why
is there mob rule? Evgrybody thinks
it is his business to rng:%'l‘s‘% demo-
cratic Government. There has been
no educated democracy in our coun-
try and our education has not worked
to improve the character of the peo-
ple. In the Second Five Year Plan
so much money has been put aside
for education. What is the pro-
gramme of education? Are our young
people going to he taught the lives
of the Great? Are they going to
know something about the beautiful
thoughts of all the great people of
the country? Are they going to have
education in spiritual values? What
‘is the use of saying that we are try-
ing to build up our country, that we
have Dbetter food production, etc,
when food alone is not going to be
sufficient? It is only going to give
us more strength for more war. If
only we could.emphasise on something
else we will be_able to do far more
good. It is very sad to think that
so many things that we do are con-
tradictory to this great spirit of tole-
rance and compassion.

Incidentally, I might add that it was
sad to see in the newspapers that we
welcome our guests from foreign coun-
tries by offering to them the pleasure of
shooting ducks and such things. I was
very happy when the British Govern-
ment ceased to be, because in the old
days when the Viceroy or a Governor
came, out of four days of work one
day would be allotted for either fish-
ing or hunting. Nowadays, we are
trying to provide this pleasure to
foreign people which, I think, is one
of the saddest happenings which gives
a very bad picture of India, the land
which is now trying to remember the
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Buddha! I would also like to reiterate
and say once again, make this a his-
toric occasion. Abolish the export of
animals, including monkeys, start hos-
pitals and animals welfare centres
everywhere. Asoka did it. Every-
where we go, in all the sacred cen-
tres, we will find his edicts where he
has declared his policy as the {rue
follower of the Buddha—not merely
one who thinks of Him in terms of a
picture. These are the suggestions
and an appeal which I make to the
President.

Secondly, regarding the reorganisa-
tion of States. Everywhere we hear
about it and obviously there is an
awful confusion. There is a great
mess. I would stress one point spe-
cially. We have spoken about never
breaking our word. When we first
created the States, we had the Raj-
pramukhs. What about the promises
we made to the Rajpramukhs and
what happens to them? That is one
of the things, which we must keep
in mind, because we have adopted
“Satyameva Jayate” as our motto.
Many of the Maharaja's have ruled
States which are more advanced than
our country today. Many of them
were examples which have been much
respected by the people. Though we
may not find it in accordance with
our modern ideas of India, yet we
must respect the promises that we
have given to them:

The last point. We are trying to
develop culture. In Mysore State
there is, for example, the Dussehra
festival. I am told it is being abolish-
ed because of the expenditure. We
seem to spend so much money on so
many things which are absolutely
unnecessary. But that which are not
mere entertainment, but in which
there are beautiful ideas, beauty and
culture, from which so many
foreigners could find enjoyment rather
than by duck shooting, are unfortu-
nately being abolished for consider-
ations of expenditure. I think those
customs ought to continue in our
country, for otherwise we will never
know them. We are trying to imitate
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them in many ways. Those who have
the tradition can do it far better than
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many of us who do not have the
tradition.

Once again I wish to refer to the
Education Ministry and the Second

Five Year Plan. Should there not bhe
a great amount of money allotted for
the special purpose of implementing
the teachings of the Compass:onate
One. the Lord Buddha. so that there
are more mercy missions for the
helping of the animal kingdom as
well as the poor people, more money
allotted for educating peovple in com-
passion, more money allotted for
bringing spiritual values? Then only,
I am sure, we will find that there is
going to be no more riots and no more
mob rule. Mobs will misrule us he-
cause they do not know how to con-
trol themselves as there is no educa-
tion for character. I would like to
see a programme in the Second Five
Year Plan and for the next fifteen
years laying special emphasis on
character and also on building into
the people the spiritual values which
alone will make India the foremost
country in the world, which will
make India a land that shall
not merely speak of peace else-
where, not only speak of peace
in India, but even more a land that
knows how to acquire peace within
and how to get rid of the enemy with-

in our own hearts, giving place to
corapassion, to truth, to high and
noble living.

THE MINISTER FOR HOME
AFFAIRS (Surr GoviND Baurasg
PanT): Sir, this Address of the Pre-

sident has been under discussion here
for the last three days. I have not
had the privilege of listening to every
one of the speeches, but I have

-acquainted myself with all that has
been said and my colleague, Shri
Datar has been good enough to

inform me about the utterances that
have been made. I would like to ex-
press my gratitude to the House for
the way they have dealt with the
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Address. It covers considerable
ground and deals with the principal
activities of the Government for the
year that has just closed. On . the
whole, there has been little criticism
but for the batteries directed again
towards the States Reorganisation
Commission Report, and the develop-
ments that have followed since. [
venture to think that nothing had been
said here which would appear to be
a disapproval of the policy of the
Government in any matter. I con-
clude therefrom that the whole llouse
is generally in agreement with what
the Government has done.

This House consists of experienced
leading men and their approval of
the policies of the Government can
give encouragement and can serve
to hearten wus all. Shri Bhupesh
Gupta was smiling when I was testi-
fying to the experience and the wis-
dom of the Members of the House. He
seemed to have some doubts about
himself. Well, I can only wish that
he may outgrow them and be able to
look at things from the right and not
the obtuse or acute angle.

Sir, a number of amendments were
notified initially. I have looked at
them. But in the course of the discus-
sion, all of them—at least most of
them—seemed to have been com-
pletely forgotten, if not deliberately
ignored. That again indicates that,
while in a formal way certain allega-
tions 'were made, yet no one thought
it necessary, advisable or expedient
to develop their themes further. That
again indicates that what was stated
in the Address being only a review of
the events wason further considera-
tion, found to be unassailable. I be-
lieve it is so.

-

The Address naturally deals with
all spheres with which we in this
House have to deal. It has given
considerable space to foreign affairs.
And then, it has referred to the salient
features of the proceedings of this
of
twelve

the happenings of the last

months.



P

683

[Shr1 Govind Ballabh Pant.]

In the field of foreign affairs, there
is little to be said now. There is, I
think, complete unanimity in the
country that the policy that was ini-
tiated long ago by our Prime Minis-
ter, even before the Congress assum-
ed reigns of office, was best and most
suited to our country and also de-
signed te do good not only to us, but

also to others. That stands fully
vindicated.

The doctrine of Panch Shila has
been accepted by all countries and

Shri Bhupesh Guptd must be happy
that the leaders of Russia who came
here recently endorsed it in an un-
qualified and unreserved manner. So,
we stand for a policy—an active, ener-
getic and vigorous one—of  peace,
friendliness, amity and goodwill for
all. We have no malice against any
country and we wish to do whatever
an economically backward country
like ours can to serve others in our
own humble way. We do not claim
any special position, but we are
actuated and guided only by one pas-
sion, one desire and one objective that
is of fostering, promoting and 1inain-
taining peace in the world and also
between those who may be inclined
to go at each other’s throats. I ven-
ture to think that our policy in that
regard has not been altogether un-
successful. It is not a verdict which we
are competent to give. But we can take
note of what others who have not
always been friendly to us or to our
policy have said. So, we can take

some pride in the fact that, although -

we are only a democracy of a few
years—an ancient and independent
State—yet our leaders have been able
to make a mark—and a permanent
mark—for whcih they will always be
complimented not only by our own
people, but also by all men of virtue
and wisdom all over the world. That
is a thing of whlich we can take note
and which will continue to help us in
our disinterested activity towards the

welfare and well-being of all coun-
iries and all people.
Sir, in our own country, we will

now be starting on a new enterprise.
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The First Five Year Plan will have
achieved its targets almost fully with-
in the next few weeks. It is again
a matter of gratification that our
First Five Ycar Plan has yielded very
satisfactory and thoroughly adequate
results. All the targets which we laid
for ourselves have been almost
achieved. When we started this diffi-
cult task, sceptics were many. Few
had expected that our people and our
Administrations spread all over the
country would prove equal to fits
demands. Our resources were limited,
our technical skill was still more
strictly defined and restricted, and in
other ways too, we were backward.
Still, in spite of all these drawbacks
and handicaps, our people, through
their own unaided efforts, have been
able to achieve something which will
prove fruitful not only for the pre-
sent but will yield dividends for all
times to come. Now, we are on the
threshold of the new Plan. It will
commence at the start of the comingt
financial year. It is a much bigger
Plan. The amount that we propose
to spend is, considering our Budgets
and resources, considerable. We have
framed a Plan which will cost Rs.
4,800 crores. By the end of'the next
Five Year Plan we hope that many of
the machines and tools and plants
that we import from outside will be
produced in our own country. We
also hope that our production of food-
stuffs will increase to such a degree
that we will not only be able to satis-
fy all ‘our needs but also to export a
fair Jameunt to our neighbouring coun-
tries. In the field of social services, we
will be doing much more than what we
‘have been able to do during the last
five years. The additional expendi-
ture for social services comes to about
Rs. 1,000 crores. This expenditure
over our Plan of Rs. 4,800 crores really
exceeds the total budgetary expendi-
ture that we would/have otherwise
incurred during the five years in the
Centre and in all the States. We hope
10 achieve an appreciable increase in
the per capita income; our expecta- |
tion is that it will rise by about 25 °
per cent, and we also hope thaf the

employment opportunities which will
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be released will be able not only to
fced the new mouths that come into
existence everyday in our country
but will also give shelter and
succour to those who have to
suffer its pangs today in large num-
bers. These are the main objectives,
but we can fulfil these only if all of us
regard this Plan as a national Plan
and throw ourselves into this task
with energy and earnestness, deter-
mined to serve the masses and to
bring the fulfilment of our aim of a
socialist pattern of society and Sarvo-
" daya nearer and nearer. It is through
these methods—by increasing produc-
tion, by ensuring equitable distribu-
tion, by bringing about so far as pos-
sible equality of opportunity—that
we expect to be able to maintain
the present standards and {o raise
them steadily and progressively to
the point when everyone will have
enough not only to satisfy his needs
but also to enjoy the good things that
Providence has stored in this country
for every single citizen. It is to
enable everyone to develop his per-
sonality to the maximum extent that
this Plan has been formulated, but
the resources that we will have to
find go far beyond our ordinary sav-
ings. The Plan envisages deficit
financing to the extent of Rs. 1,200
crores. Still there is a gap to be met.
So, it is hoped and it becomes the pri-
vilege and the duty of everyone,
especially of the leaders and hon.
Members of this House, to see to it
that this gap is covered, that there is
no impedimentiin the way of the fulfl-
ment of the targets and of the pro-
grammes in accordance with the time
schedule prescribed for these pur-
poses. I would, therefore, appeal to
hon. Members to give, special thought
to this question and to co-operate to
the maximum extent that they pos-
sibly can in seeing that this great
enterprise and undertaking is carried
through, so that the foundations may
be securely laid and, for the Third
Plan, our resources may be much
greater than what we have today.
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able attention has been given to the
S.R.C. Report. Observations of
various types have been made. Some
have alleged that our methods have
not been democratic, some that we
have been vacillating, some that our
mind is confused, some that our poli-
cies have not been consistent, and
some that we have been proceeding
in a dictatorial manner. Wwell, these
criticisms are not quite consistent;
many of them cancel each other, but
still I should like to say a few words
in this connection. We have tried to
follow a consistent policy. Yet in
this dynamic age, we cannot keep our
eyes shut and our ears closed

We should take full note of what-
ever happens and of all that is said
and of all that is done whether for
good or for evil. The doings are of
various types. There are acts and
there are also omissions. Before the
States Reorganisation Commission Re-
port was published, we had tried to
appeal to the people to receive the
Report in a calm and tranquil atmos-
phere, to treat the recommendations
with respect and so far as possible, to
accept them. That was our appeal
even before the Report was published.
After we had received the Report, we
published it within ten days. Then as
a democratic country and those who
have adopted a democratic way of life,
we 1nvited/the suggestions and the
comments of all who were interested
or affected by it. We gave every
opportunity to every person and we,
in our Home Ministry alone, have
since received about 50,000 criticisms,
memoranda and representations. All
these were closely examined. There
were discussions in the press naturally,
as the subject was important. Then
discussions were also held in State
Legislatures. We had a conference of
Chief Ministers—in fact we met more
than once. We had very long debates
in the Parliament. All that was rele-
vant and perhaps something that might
have been irrelevant was said in this
connection. Yet the subject is one
which attracts attention and hon.
Members have again concentrated on
it for the most part during the last
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three days. No democratic Govern-
ment would have done more than
what we did. In. fact some have bla-
med us the other way that we should
not have given Such a free scope for
discussion. That would have been
hardly fair because we don’t want to
foist anything upon our people. After
all, they are the masters of the situa-
tion and we have been guided through-
out by one principle and that has
been the pole-star which has guided
all our activities, i.e., whatever we do
should carry with it the maximum
consent, agreement and approval of
the people concerned. If we have
made any changes, we have done so
to carry out this very principle in
action. We have tried to make changes
only where we found that the S.R.C.
Report had made proposals which did
not commend themselves to the persons
_ affected. Yet I feel that people in
their criticisms, have taken almost
one-sided view of the affair. If they
were to look at the entire picture,
they would find that the achievements
far exceed the little that has yet to be
accomplished.

Look at the Report, It made several
suggestions. It covered the whole
country. It produced proposals for re-
drawing the entire map of India.
Yet, of these proposals, only two or
three are still the subject of discus-
sion or controversy. All others, with
such changes as we considered advi-
sable, had been accepted by the entire
country. It is natural that when you
have a tooth-ache, you must be think-
ing only of that ache and forget that
all other limbs of your body are heal-
thy. So also, only Bombay looms
large today and the rest of the coun-
try which is normal, has, in a way,
gone into oblivion because it is free
from trouble. But if success is to
be measured only by creating trouble,
then we have failed. If success is to
be measured by smoothly fulfilling a
big plan, then I humbly venture to
submit that we Thave succeeded
beyond expectations. Look at the pro-
posals.
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the abolition of Rajpramukhs, the safe-
guards for linguistic minorities, the
proposals for strengthening and pro-
moting the unity and the integrity of
the country—all these have been ac-
cepted by almost everyone. Then go
further. We have been able to per-
suade the parties concerned to accept
many of the principal proposals. The
State of Madhya Pradesh, which is to
consist of four States, i.e., in which
other three at least have to merge
completely effacing themselves out of
existence as separate entities, has been
accepted and the proposal is going to
be implemented. Similarly, the State
of Karnatak is going to be fermed
with Mysore and districts added from
two or three other States. All have
accepted the proposal with such modi-
fications as have made_the scheme
acceptable to everybody. { Then take
the State of Kerala, It has similarly
been accepted. Hyderabad has been
disintegrated and divided into three
parts—that has been accepted. 1 hope
Vishalandhra will also come into exis-
tence with other States, but only with
the approval of all concerned and I
trust all will agree. You will be
remembering that the Commission had
recommended that Vidarbha should
remain separate and had not prescrib-
ed any time-limit for its merging with
any other State but Vidarbha and
Maharashtra will be one State in any
case. There was no State provided
for Maharashtra but we will have a
big Maharashtra State. We will also
have a Gujarat State. We hope it
may be possible to have a Punjab
State with the approval of all con-

_cerned with such changes as may be

acceptable to all. Well, I am only
because at this
stage nothing more can be said. Then
Rajasthan will carry out the proposals
that have been made in the S.R.C.
Report. Tripura will remain separate,
with the consent of Tripura and
Assam. I would be gratified if Tri-
pura and Assam could again agree to
live together as one State, but again
the change has been made with the
der to
satisfaction to them.
many other proposals

greater
were

give
There
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relating to boundary disputes and
other matters. Those two have been

mostly settled with the consent of the’
parties. So, without going further into
details, may I humbly request hon.
. Members to remember that what
remains is but a fraction of what
has already been accomplished? So
let us not underrate what has
been done, and ‘let us not delude
ourselves by thinking that every-
thing is wrong, and that there
is nothing but drudgery, controversy
and conflict before us. We have set-
tled all except one or two, and we are
sure that the remaining ones too will
be settled. Some of our friends have
said that it would have been better
if the Report had been shelved. But
there are many others who think that
it would not only be a counsel of des-
pair, but it would be, in every way,
wrong to go back upon the pro-
gramme that we had outlined some
time ago. Well, great countries and
great people are not frightened by
dangers. They have to face problems,
to apply their minds in a positive way,
to solve the problems in a dignified
manner, to see them through and not
run away from them. So we have
to see that whatever is left is also put
through and that the entire scheme is
carried out according to the schedule
framed by us at the outset.

Criticism has also been made, as I
said, about our policy being a vacilla-
ting one. I do not know where that
vacillation has been seen, or perceiv-
ed or suspected; on the other hand
we have throughout been facing this
problem in a befitting manner. We
have throughout pledged ourselves to
one guiding principle, that of consul-
ting our people, respecting their wishes
and doing whatever is possible in order
to meet them. So we had to change
the proposals in some cases in order to
satisfy them and in a manner which
we think is just and sound. Some of
those who suggest that the Report
should have been shelved, when it
comes to the proposals concerning
their own States are particularly keen
that they should be put through with-
out delay. Similarly, some people
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who say that the Report should have
been accepted as it has emerged, with-
out any change, when it comes to the
proposals concerning them, press for
a change. Many of those who have
made observations of this character
have suggested that Bombay should go
with Maharashtra. Well, you cannot
If the SR.C.
recommendation is to be accepted, then
it has to be a bilingual State. If you
want a change, then you cannot have
it both ways. So the criticisms do not
seem to be well-founded.

Suri BHUPESH GUPTA: We cannot
catch this logic.

Sart GOVIND BALLABH PANT: I
have not been able to catch your

words. They must be words of wis-
dom and I would like to listen to
them later.

Then there has been some criticism
on the ground of our giving sometimes
a subordinate place to linguistic con-
siderations. Our policy in this regard
has throughout been consistent. We
have accepted that linguistic harmony
is an important factor and it must be
given due weight in the reorganisa-
tion of the States. But at the same
time we have repeatedly said that
linguism or linguistic fanaticism is a
mischievous thing and we should steer
clear of these linguistic rocks if we are
to builda sound, integrated and united
country. It has often been seen that
unilingual states tend to become some-
what conservative, somewhat narrow-
minded, somewhat petty in their out-
look. I do not say that it is always
so. But it has often been seen and
those who are in a position to pro-
nounce on matters of this character
have given definite opinions to this
effect. The Commission too, after
examining the entire question accepted
the principle and they said that there
should be a balanced approach, that
all relevent factors should be taken
into account, but two must be given
prominence and priority over others.
One is the integrity, security and pros-
perity of the country as a whole. No
part can thrive if India ceases to carry
on the concerted effortfor the build-
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ing up of the new order throughout
the length and breadth of this land.
It is ly through the co-ordinated
effort of all people living in this coun-
try that we can attain the goal that
we have laid and prescribed for our-
selves. The second thing is that
whatever we may do, our Plan should
not suffer and we should be able to
carry out all schemes for material,
gpiritual and cultural development
without any impediments and hind-
rance. Subject to these, language
should also be given due weight. So
there has never been any inconsis-
tency in this regard. :

The other day Shri Bhupesh Gupta
talked of sub-nationalities in India.
We do not believe in this fiction of a
sub-nationality. We all belong
to one nation. We live in a
Union and not in a Federa-
tion and we) all citizens of this great

5 P.M.

Republic, ometimes people are
misled by this series of Soviet
Republics that exist in Russia. They

are told that there every Republic has
its own language and is free to deve-
lop its own culture. I do not criticise
their system; they are perfectly entit-
led to adopt such means as suit them
and I believe that what they have
done must be quite appropriate in
their case but they all live in a mono-
lithic State. Even the Budget of every
village soviet has to be approved by
the highest body in the land. The
resolutions passed, the laws accepted,
can be cancelled and rejected by a
higher body. They have a sort of
hierarchy one over the other and all
above the lowest one are entitled to
kick off what is done by the lower
or the lowest itself. So, when you
have a State like that, the various
States are just like administrative
units, whether in charge of Commis-
sioners or Collectors or are the so-
called soviets. They are all subject
to the control, guidance and supervi-
sion of everybody above them. So,

in the circumstances, to talk of liberty °
in their case or as though they were °
self-sufficient States is, I think, not .

absolutely correct. Our system is en-
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| tirely different. The States here are
autonomous. Whatever power has
been given to them by the Constitu-
tion, they can freely exercise and no
one can interfere with those States.
That difference must be borne in
mind.

There has been some reference to
the unfortunate incidents that have
taken place in recent weeks. I do
not want to mention the details. It
is a matter of deep sorrow to us that
such outbursts of violence should
have been witnessed in any part of
the country. No community can be
blamed for that. It can be the work
only of misguided individuals or anti-
social elements but it has done con-
siderable damage to the reputation of
our country. We are today preaching
the doctrine of Panch Shila, of peace-
ful co-existence and are expecting
that even inveterate enemies will be
able to make up their differences in a
peaceful way and gradually outlive
the stage of hostility and to convert
it into one of friendship. In the cir-
cumstances that anything 1like this
should happen in our country cannot
but be a matter of immense sorrow
to everyone of us. I will not say
anyvthing about the causes that led to
what happened. It is, in the present
case, not an occasion for argument.
Some people have said that some of
our proposals have not been supported
by any arguments. Argument is to be
advanced in order o convince a man
who has not yet been convinced but,
first of all, there should be the proper
atmosphere which can enable one to
appreciate an argument in its proper
perspective. So long as that atmos-
phere is lacking and people are not in
a mood to examine and assess all
relevant factors in a calm, rational and
detached way, nothing is served by
advancing elaborate arguments. We
have tosee that the wounds are heal-
ed; we have to see that where dis-
trust has crept in, it iz replaced by
trust: we have to see that where
people, who had been living like
neighbours for ages, have fallen out,
+ mav unite again and resume the threads
that have been unhappily snapped

N
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today. That should be our effort.
On occasions like this, to ask for
enquiry into the happenings is need-
less and is hardly of any use. It can
do no good. It can only keep the sore
there alive and it can only keep the
wounds even deeper and prevent them
healing up. So, let there be no talk
about it. Let us forget and forgive
and let us apply our minds to the
future and see that we regain the
- prestige that we had lost and we
regain the great name which we had
earned. We should also see that
within our own country we begin to
think in proper terms. We cannot
think or speak in terms of my people,
my tribe and so on. We are all one
people and we have outgrown what
is usually called the tribal and primi-
tive stage. We all claim to be civilis-
ed, to be polished and even refined.
So, in these circumstances, let nothing
happen which gives the lie to our
claims or which will give a handle to
our opponents to be used against us.

]

There is still the case of Goa which
- is yet to be solved and to be tackled.
A small country like Portugal which
is not equal to a very small province
of ours has been behaving in an out-
rageous way. It had been having
recourse to terrorism in order to
resist the legitimate claim of
India which is moral, which is in every
way justified according to the inter-
national code. We want no more than
that Goa which is part of our country
geographically, culturally, socially and
spiritually should also be politically a
part of our country. We will not in
any way be scared away by the
threats of anyone, nor by any alliances
which the people of Portugal may be
able to build up or may imagine they
have built up against us. Our cause
is just and I am sure that Goa will
be ours much earlier than many ima-
gine. So, we have to stick to our
peaceful methods and to see that the
moral force, the spiritual force which
brought us freedom and which brought
us the French possessions, also proves
potent and powerful enough to bring
ns Goa which is ours and which the
Goanese want to be a part of India,
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their own motherland, own

country.

their

Sir, there has been reference to cer-
tain proposals that have been made
for the union of Bengal and Bihar. 1
had hoped that every proposal for a
union would be welcome t{o every
man who wishes this country to be
strong and great. Unity is our prime
necessity. It is still true that there are
disruptive elements; there are disinte-
grating forces in our country. So wher-
ever we can come closer we should
try to do so. The methods may differ.
The systems adopted in different
States may not be exactly alike, but,
essentially, wherever we c¢an come
dloser, we should readily accept and
approve of all such proposals. Bengal,
you know, had a considerable area in
the past. It has been reduced in size
because of partition. Large numbers
of refugees are coming to Bengal
every day. They don’t find sufficient
elbow-room in Bengal. I will not
speak of the ways of Pakistan in this
connection. If they will consider this
question dispassionately, they will
realise that, when thousands are leav-
ing Pakistan every day, the fault must
lie with their system of administra-
tion. Otherwise there is no reason why
they should desert their hearths and
homes and flee like this to other lands.
Then there are millions of Bengalis in
Bihar and similarly millions of Biharis
in Bengal. In the olden days they used
to have almost a common language
and there were poets who were res-
pected by both. Calcutta is a big city.
There are resources, mineral and
other, in Bihar which have to be ex-
ploited and which can add to the
wealth of the country. So men, tech-
nical skill, raw material and other
means needed for this economic and
material development can be easily
found if these two States unite, and .
thus they can prove of great help to
each other. 1 will not give other
reasons for it, but I do not at all see
why there should be any objection to
this. This much is clear that such a
union can be the result only of the
free voluntary choice of the two
States. It is not goina to be imposed
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on anyone. But, if the States agree,
those who are interested in cutting
this country into bits may be dis-
appointed, but the integrity, the
strength and the unity of the country
will certainly be promoted by the
consummation of this proposal. We
were thinking only in terms of sepa-
ratism. Small bits of territory had
become the bone of contention and
our minds were running into ways
which might well have led us to dis-
aster. In the circumstances farsighted
people held that, while keeping to the
principles of reorganisation, the basic
fundamentals should be given the pri-
ority and the prominence they deserv-
ed and everything else should be sub-
ordinated to the imperative need of
the hour. In the circumstances we
have reason to be grateful to the peo-
ple and to those wise men who have
initiated this thing. They have, I
hope, the goodwill of this House.

Sir, I do not think it is necessary for
me to take any more time of the
House—I have already exceeded the
limit,

Surt BHUPESH GUPTA: May 1
ask one question, Sir? Unfortunately
the hon. Minister has made reference
to the proposed negotiation as if the
Government decision has taken place.
Yet he was telling us that he would
look to the views of the people. I
hope that he would make the position
clear that the Government has not
taken any decision with regard to this
matter and that would wait for the
public opinion to be expressed on this
subject. It is most unfortunate that
this speech should have been made
use of for canvassing for the infamous
proposal of merger of Bengal and
Bihar.

Surr GOVIND BALLABH PANT:
Well, T do not know if the question
is unfortunate or if the method of
putting it is unfortunate, but really,
before anything can be done, a Bill
will have to be framed and that will
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come before Parliament. The wishes
of the legislatures will have to be as-
certained.

SHr1 BHUPESH GUPTA: Is that
all? In that case he should have con-
sulted Parliament. Why are you meet-
ing other people? The wishes of the
people means the wishes of the people
of the country.

Mr. DEPUTY CHAIRMAN: We
cannot go on like this.

Sur1 GOVIND BALLABH PANT: It
does not mean that people should in
the meantime keep their mouths shut;
it is open to everyone.

Surt BHUPESH GUPTA: I would
ask the Home Minister to tell us
exactly haw we can express our
views, how the people of Bengal can
express their opinions.

Mr. DEPUTY CHAIRMAN: This is
the third time you are getting up.

SHRT GOVIND BALLABH PANT:
The people of Bengal have a final say _
in the matter concerning themselves.

Sarr BHUPESH GUPTA: Not the
chorus boys of Dr. Roy in the Bengal
Assembly Congress Party.

Sur1 GOVIND BALLABH PANT:
The people of Bengal will decide for
themselves, and I hope they will not
allow themselves to be misled and
misguided by unsocial elements.

Mr. DEPUTY CHAIRMAN: Now 1
will put the amendments to vote.

The question is:

4. “That at the end of the Motion
the following be added, namgly:—

‘but regret to note that Govern-
ment have not taken steps for the
early integration with India of

Goa and other Portuguese pos-
sessions in India’.”

The motion was negatived.

Mr. DEPUTY CHAIRMAN: The

question is:
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5. “That at the end of the Motion
the following be added, namely:—

‘but regret to note that the
Address mentions only the dan-
gers to the security of India by
the conclusion of the Baghdad
Pacdt and the SEATO, but does not
mention the steps for counteract-

ing them’.

' The motion was negatived.

Mr. DEPUTY CHAIRMAN: The
question is:

6. “That at the end of the Motign
the following be added, namely:—

‘but regret to note that the
vacillating policy of Government
in the matter of States’ reorganisa-
tion has led to a great deal of
agitation and given a set-back to

the economic planning’.

The motion was negatived.

Mr. DEPUTY CHAIRMAN:
question is:

The

8. “That at the end of the Motion
the following be added, namely:—

‘but regret that Government’s
policy in regard to the reorgani-
sation of States has been confused
and vacillating, and express the
opinion that the new proposals
such as merger of existing unilin-
gual States and the like must not
be given effect to without first as-
certaining the wishes of the peo-
ple concerned'.”

Surr B. C. GHOSE (West Bengal):
Negativing this would mean that the
Government is not interested in the
wishes of the people.

The motion was negatived.

Suart BHUPESH GUPTA: It is clear
that they do not want to ascertain the
wishes of the people.
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Mr. DEPUTY CHAIRMAN: The

question is:

9. “That at the end of the Motion
the following be added, namely: —

‘but regret that the Address
fails to take note of the serious
situation created in the country
by the proposals for the merger of
the States of Bihar and West
Bengal as also by similar other
moves on the part of some leaders
of Government’.”

The motion was negatived.

Mr. DEPUTY CHAIRMAN:
question is:

10. “That at the end of the Motion
the following be added, namely: —

‘but regret that the Address
does not recognise the necessity of

The

the reorganisation of the States
and of redrawing of the State
boundaries on linguistic basis,

which is the only correct way for

solving the problem’.
The motion was negatived.

Mr. DEPUTY CHAIRMAN:
question is:

11. “That at the end of the Motion
the following be added, namely:—

‘but regret that the Address
does not take note of the fact that
certain decisions of Government
in connection with the reorganisa~
tion of the States are being sought
to be imposed upon the people

"

against their wishes’.

The

The motion was negatived.

Mr. DEPUTY CHAIRMAN: The
question is:

13. “That at the end of the Motion
the following be added, namely:—

‘but regret that the Address
does not take note of the fact that
the proposals for the Second Five
Year Plan made in the Plan-
Frame have been modified in a
positively reactionary direction’”

The motion was negatived.
N
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Mr. DEPUTY CHAIRMAN: The
question is:

14. “That at the end of the Motion
the following be added, namely:—

‘but regret that the Address
does not indicate any concrete
steps for the liberation of Goa'”

The motion was negatived.

. Mgr. DEPUTY CHAIRMAN: Amend-
ment No. 15 barred.

The question is:

17. “That at the end of the Motion
the following be added, namely:—

‘but regret that the Address
fails to mention that India’s con-
tinued membership of the Com-
monwealth of Nations is incon-
sistent with the opposition to mili-
tary padts such as the Baghdad
Pact’.” ’

The motion was negatived.

Mr. DEPUTY CHAIRMAN:
question is:

The

18. “That at the end of the Motion
the following be added, namely:—

‘but regret that the Address
does not express concern about
the Indian citizens who are now
undergoing imprisonment and tor-
tures in the prisons in Goa'.”

The motion was negatived
Mr. DEPUTY CHAIRMAN: Now, I

will put the main Motion to the
House. The question is:
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“That an Address be presented to
the President in the following
terms:—

‘That the Members of the Rajya
Sabha assembled in this Session
are deeply grateful to the Presi-
dent for the Address which he has
been pleased to deliver fo both
the Houses of Parliament assem-
bled together on the 15th Febru-
ary, 1956'.”

The motion was adopted.

—_— et

MESSAGE FROM THE LOK SABHA

_ Tue INpiaN Rep Cross SoCiETY ——
) (AMENDMENT) BrLr, 1956

SECRETARY: I have to report to
the House the following message re-
ceived from the Lok Sabha, signed by
the Secretary of the Lok Sabha:—

“In accordance with the provi-
gions of Rule 133 of the Rules of
Procedure and Conduct of Business
in Lok Sabha, I am directed to
enclose herewith a copy of the
Indian Red Cross Society (Amend-
ment) Bill, 1956, as '‘passed by Lok
Sabha at its sitting held on the
18th February, 1956.”

Sir, I lay the Bill on the Table.

MRr. DEPUTY CHAIRMAN: The -
House stands adiourned till 11 a.m.
tomorrow.

The House then adjourned
at twenty-five minutes past
five of the clock till eleven
of the cleck on Friday, wne
24th February, 1956.



